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Mr.B.Sarma, learned counself
appearing for the Applicant is prlesent.|
Copies of this O.A. has already been served
on Mr. B.C.Péthak, who usually appears foxé“
BSNL. . ;

Issue notice to the Respondents:
requiring ‘;hem to file their reply by 20t Api'i_li
2009. B

Mr.B.C.Pathak,
undertakes to file
Memo /.Voka]atnama on the next date. ,\[) :

e
{

|
learned counseil

Appearancé

|
(M.R. Mohanty)
Vice- Chairmaz:l

!
No written statement has yet been filed,

A l
by the Respondents in this case. Mr.B.C.Pathak,
learned counsei for the BSNL, undertakes to fiie,

written statement by 25.05.2009.

[

Cail this matter on‘ 25.05.2009.

|
t
|

Send copies of this order to thel

Respohden'rs in the address given in the O.A.

{M.R.NMC onfy);
Vice-Chairman
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25.05.2009  Mrs. M. Das, learned counsel

for BSNL, files her “Vokalatnama’ for
“the Respondents and prays for time to
fle written statement. Prayer is
allowed.

Call = this matter - on
22.07.2009 - awaiting written
statement from the Respondents.

| -

+ O.A. 26 of2009

(N.D.Dayal) (M.R. Mohanmy) .
Im _ Member(A) . Vice-Chairman ,.
22.07.2009 No written statement has yet been filed

- by the Respondents. On the’ prayer of |
’ Mrs.M.Das, learned Standing counsel for BSNL, )
call this matter on 25.08.2009 awaiting written '
statement from the Respondents.

(M.%rvedi)

(M.R.Mohanty)

Member (A) Vice-Chairman
/bb/
'25.08.2009 -~ No written statement has yet.iveen ——
filed by the Respondents. % .

Call this matter on 06.10.2009
awaiting written statement from  the
Respondents. .

/ 1)
1.KChaturvedi) (M.R.Mohanty)
Member(A) , Vice-Chairman —~
/pb/

Aﬂg JlLeA.,

) | v
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A Y ik O.A. 26 of 2009
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06.10.2009 Written statement has already been
%.D % filed by the Respondents. No rejoinder has
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yet to file by the Applicant.
Subject to legal pleas to be examined

at the time of final hearing, this case is

admitted.

Call this matter on 7.12.2009 for
drearing. ¢

Send copies of this order to the
Applicant and the Respondents in the address

given in the O.A. ;Ef/

(M.R.McTanty)
Vice-Chairman

Ho a/m)(k M ph 7 07022000 "list the matter on 12.01.2010.

s/ {Mukesh Kumar Guptaj
P S <D; al *—1252/-[2504 iy Member (J)
m
ok, |
‘ = W)= ~2400 .
/[qé/ﬁ%(@ 9. +-12.01.2010 We wanted the applicant to point out

as to what steps he had taken on finding his
name in the paon-eligible list issued by
BSNL on 27.06.2007 (Annexure-5), whether
he had made any representation seeking
inclusion of his name in the eligibility list
enabling him to appear in the Limited
Departmental Competitive Examination to
be hald on 15.07.2007 for the past of SDE
(T). Second querry, which we have in mind
is, where is the seniority to establish
averments in para 4.9 of O.A. that, Shri
Sarihaddu Seshagiriran and Shri- Waryao
Sareo were juniar to-him and were iﬂdllde(? :ﬁ?fi

in" the list of eligible candidates. L
. necessary, applicant should filé an affidavit

before the next dafe of hearing highlighting .

these aspects.

Liston 23.01.2010.
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, Membe% (A} Cl Member (J}
1.t IR L
: - 210V 2010 - On the written requesf of Mr. 8.C.
S Puthdc Advocate for BSNL, adeumed to .
o mFebruay 200,
{Madan K r(.hamrvadi) (Mu!msh umar (:mtn)i |
Member (A) - N ber(]) :
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“~92.02.2010  Heard learned counseb for parties:

" Hearing concluded. For the "‘rea'sons %
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CENFRAL. ADMINTSTRATIVE TRIRUNAL
GUWAHATI BENCH
Original Application No,26 of 2000
And
“Original Application No.2'7 of 2000
DATE OF BECISION: 22.62,2018
1. Shri Sunil Mishra (0.A.No.26/2000 APPLICANT(S)
2. Shri Prakash Singh (6.A.No.27/2000)
Mr H. Sarma ADVOCATE(S) FOR THE
APPLICANT(S)
- Yersus -
Union of India & Ors. RESPONDENT (S )
Mr M.R. Das & Mrs M. Das ADVOCATE {SIFOR THE
- RESPONDENT (S}
CORAM ; '

The Horn’ble Shiri Mukesh Kumar Gupta, Judicial Member

~ The Hon’hie Shri Madan Kumar Chaturvedi, Administrative Member

/é /N6

YehiNo
3. Whether their Lordships wish to see the fair capy
of the Judgment ? : /'eéi’No

1. Whether reporters of local newspapers
may be allowed to see the judgment ?

o’

2. Whether in be referred to the Reparter or not?

st




- CEN'TRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application Ne.26 of 20009
And
Original Application No.27 ot 2000

_. Date of Order: This the 22 day of February 2010

The Hon’ble Shri Mukesh Kumar Gupta, jndicial Member

The Hon’ble Shri Madan Knmar Chaturvedi, Administrative Member

Shrt Sunit Mishra,

Resident of Quarter No.24,

Type-Ill, Block-1V, ].P. Nagar,

Telecom Colony, BSNL,

Dibrugarh-786001, Assam. ... Applicant in 0.A.N0.26/2009

Shri Prakash Singh,

Resident of Quarter No.B,

Type-lll (New Block},

Lichubari Telecam Colony,

Lichubari, Jorhat-785001, :

Assam. L. Applicant in 0.A.N6.27/2008

By Advocate Mr B. Sarma.

- Versis «

The Bharat Sanchar Nigam Limited
represented by the Chairman and
Managing Director,

Bharat Sanchar Bhawan,
Janpath, New Delhi-110001.

The Assistant Director Generat (DE)
Corporate Officer,

Departmental Examination Section,
o™ Floor, “A” Wing, ' ”
Statesman House, Barakhamba Road,
New Delhi-110001.

The Director {(HRD),

Bharat Sanchar Nigam Limited,
Bharat Sanchar Bhavan,

H.C. Mathur Lane,

New Delhi-110001.
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2 O.A Nog 26827 of 2009

4.  The Assistant Director Telecom (Rectt.)
Ofo The Chief General Manager,
New Administrative Building, Panbazar,
BSNL, Assam Telecom Circle, ‘
Guwahati-781001, Assam.

e The Chief General Manager, BSNI,
New Administrative Building, Panbazar,
Assam Telecom Circle, .
Guwahati-781001, Assam. ..... Respondents in both the O.As

By Advocates Mr M.R. Das and Mrs M., Das.

HE5582 43000004000+

ORDEF K (ORAL)

MUKESH KUMAR GUPTA, 1UDICIAL MEMBER

Issue raised in hoth these 0.A.s being similar and commaon
in nature, the same are dealt with by present common arder. For sake

of convenience, facts are delineated from O.ANa.27/2000.

2. Respondents vide circular dated 00.02.2007 decided to
conduct departmental competitive examination o the pest of Sub
Divisional Engineer (Telecom} to fill up the vacancies for the vacancy

years 2001.2002 to 2005-2008, and later on determived the eligibility

- list. Vide circular dated 27.06.2007, a list of eligible candidates as

well as ineligible candidates was circolated. Roth thez applicants’
names appeared in the tist of ineligible candidates. No representation
was preferred against it. 1t was only after more than a year when
result of said examination was declored, they happened to p!ieffar
representation on identical hasis on 12.07.2008 followed by reminders
dated 25.07.2008. Further representation was also made on

22.12.2008. The hasic plank of applicants had heen that marks
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3 0.ANog.26&27 of 2009

obtained in Phase-1 Training when they were appointed to ﬁxé post of
Junior Telecom Officer, is the determin ing'faq!;or for deciding seniority
list of said grade. It is contended that Shri Waryao Sareo as well as
Shri Sarihaddu Seshagirirao obtajved lesser marks than applicant in .
0.AN0.26/2000 and, therefore, they ounght to have heen trested as
junior in the select list/seniority tist of said grade of JTO. Recruitment
to the next post of 8DFE is governed hy the Recruitment Rules known
as, "Sub-Divisional Enginesr (Telecom), Recruitment Rulex, 2‘()()2”,
notified on 28.02.2002. As per Schedule appended thereto, 75% posts
are to be filled by prcrmotién an the basis of seniority-cum-fitness and
25% by lLimited Departmental Competitive Examination. As per
column 12 of the said Schedule, JTOs whe have rendered not less
than “three years regular service in the grade as on l‘g‘july of the year
of Examipation” is made eligible for applyﬁng for said post. Said
column contains five notes, Note No.b5 provides that: “where juniors
who have completed their qualifying eligibility service am heing
considered for promotion, their seniors would also be considered
pfovided they are not short of requisite qualifying/eligibility service hy
not :;)Lwre than one year”, Applicants’ grievance is that they are not
short of more thap one year on the date of examination and as such,
they are entitled to participate in the examination held for the
vacanecy of various years .némeiy, 2001-02, 200203, 2003.04, 2004-05

as well as 2005.06.

3. it is not in dispute that Barihaddu Seshagirirao joined the
post of JTO on 24.06.2002 while Waryao Sareo joined said post on

08.07.2002. Both the applicants joined the said post on the same date

‘namely, 26.10.2003.



4 , O AN0e 26827 of 2009
4. Question which arises for consideration is whether Note 5

could he operated or not as contenfion raised by the respondents js
that applicants being not eligible having not satisfied three years
reguiar service in the grade ‘wm*e declared meligihle vide
communication dated 27.08.2007 and thus there is no scope for

Judicial interference by this Tribunal.

[ ]

. We have heard Mﬁrf B. Sarma, learned counsel for the
apphicants in both O.As, Mr MR Das, learned counsel farr
respondents in (".Ti.i\‘,No_.Z’;?fo)Ofé% and Mre M. Das, learned r:mnmef tor
respondents in 0.A.Na.26/2009, and also perused the pleadings and

other material placed on record.

6. In order to appreciate whether applicants can take
recourse to Note 3 of column 12, it would be expedient to notice said
clanse, which reads as under:

“Where juniors who have completed their qualifying
eligibility service are being considered for promotion,
their seniors would also he considered provided they are
not short of requisite qualifying/eligibility service by more
then one year.”

(emphasis supplied)

7. We may also note that vide cireutar dated 16.04.2007, the
date of eligibility with respect to vacaney year had been made known

to all concerned. The relevant excerpts reads thus:

“Vacancy Yr - Hiligible Candidates
2001402 Completed 3 yre as op 1.7.2001
2002-03 - Completed 3 yrsas on 1.7.2002
2003-04 Completed 2 yrs as on 1.7.2003
200405 Completed 3 yrs as on 1.72.2004

2005-06 ' Completed 3 vrs as on 1.7.2005”
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7. vPert‘lsa'& of the abave would show that applicants were
appointed as JTO on 26.05.2003. It is contended that certain alleged
juniors nlameiy, Sarihaddu Seshagirirao and Waryao Sareo were lower
in'seniori‘ty list, thus they could ipvoke said clause. in our considered
view said clause Note 5 conld be invoked only when they are short of
requisite qualifying/eligibility service by not more than one year. ‘The
date of eligibility vacancy year 2005.06 as described vide cireular
dated 09.02.2007 was 01.07.2005. Applicants had joined said service
only on 26.{55_20{)3, Counting this date from 26.05.2003, it wonld he
seen that on 01.07.2000 appﬁcaﬁts wauld he short of more than one
year seﬁrice, namely one year one month and five days to be precise.
in such circumstance their contention that said officials are juniors or
otherwise has no relevance. Hence . appiciants’ case is totally
misconceived and misleading and, therefore, there is no justification

in their claim,

8. 0.A.s being bereft of merits ave accordingly dismissed. No

costs. '

( MADMAR CHATTURVEDI ) { MUKESH KUUMAR GUPTA )
ADMINISTRATIVE MEMBER JUDICIAL MEMBER
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o ORIGINAL APPLICATION NO. b /- 2009 )
~Sri Sunil Mishra | o
....Applicant
" Versus - "
| The Bharat Sanchar ngam L1m1ted & o ors W
| . . Respondents
| _ ' '
o S ' SYNOPSIS

" Bemg aggr1eved by the depr1vat10n and the d1scr1m1nat1on meted outto
'the apphcant m not allowmg him 'to appear in the erlted Departmental‘_ R
Competltlve Exammatlon held for promot10n of the Junior Telecom Ofﬁcers to
‘the post of Sub Divisional Engmeer for vacancies pertaining to the year 2005- o
2006 he has come under the protectlve hands of Your Lordship’s for redressal

~ ofhis genume and Vbonaﬁde grievances.

- The apphcant was selected for appomtment against the post of Jun1or

v- Telecom Ofﬁcer in the year 2001. Thereafter the respondent corpora‘uon sent B
h1m for the mandatory Orientation Trammg Programme w.e.f . 17 02 2003 to' -

13. 03 2003 in the Reg10nal Telecom Trammg Centre Nagpur on: completlon of
.wh1ch he was engaged in field trammg in his lelSlOl‘l and was agam sent for
" the Jun1or .Telecom Officers Tra1n1ng (Phase 1) at the Reglonal Telecom'.

: Tramlng Centre, Gach1bowh Hyderabad w.e.f. 06. 10 2003 to 12 12. 2003

_ Wthh the apphcant completed successfully and consequently he Was posted as

R a Tunior Telecom Ofﬁcer (OCB) in the office of the OCB Exchanoe Khaha» _
- 'Marl Road Drbrugarh ' ‘ .

The next promotional avénue for the post of Junlor Telecom Otﬁcer is .
the post of Sub Division Engmeer The promotion to the said post is governed o

by a set of Rules called the Recruitment Rules Of Sub D1V1s1onal Engmeel .
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(Telecom) Column 5 to 11 of the schedule to the sa1d RulE§d l@sjgi;tgiﬁe ﬁ |
method of recruitment, age limit, qual1ﬁcatlon and other att‘é‘r"s‘f‘e‘l“t"‘r’i'g"t'é"fﬁe*"’*
sa1d post. Column 5 of the schedule declares that the criteria’ for. selectron to |

'the said post is Select1on—cum-Sen1or1ty Column 11 states that 75% of the
posts are to be filled by Way of promotmg the el1g1ble candldates on the bas1s
_of semorlty cum ﬁtness and the remalnlng 25% of the posts are to be filled by
| way of conductlng a L1m1ted Departmental Compet1t1ve Exam1nat10n Column
12 further declares that in. case of 1ncumbents asprrrng to. part1c1pate in the
- Limited Departmental Compet1t1ve Exam1nat1on a concerned Jun1or Telecom =
‘Officer has to. render not less than 3 years of regular serv1ce 1n the grade on  the
1™ day of July of the year in whlch the exammat1on is held, the cru01al date for ‘.
Adetermmmg the e11g1b111ty of the incumbent. bemg the lSt day of July of the year '
M’to Wthh the vacanc1es pertaln Therem it is further stated that in case Jumors in
. serv1ce who have completed their qualrfymg eligibility serv1ce and consrdered

for promotron thelr seniors would also be cons1dered prov1ded they are not

) | _ fshort of the: requls1te qual1fy1ng/ellg1b1l1ty serv1ce by more than one year.

In terms of a communication bearlng letter No 5- 4/2005 DE dated
09.02.2007, the apphcant applied for appearmg in the L1m1ted Departmental
.' 'Compet1t1ve Examlnatlon that Was to be held for selectmg candldates for
appomtment agamst the posts of Sub D1V1s1on Engrneer pertalnmg to the year =
2005 2006 As he ‘was wa1t1ng m antlclpatlon that he would be allowed to o
_ appear in the said Departmental Exammat1on the appllcant was shocked and
surprlsed to come across a commun1cat1on bearrng No Rectt 1/57/2007/29
- dated 27. 06 2007 whereby he was declared to be 1nel1g1ble for part1c1pat10n in-
Pl
the sa1d Departmental Exammatlon on the ground that he had not rendered 3
years of continuous service in the Grade of ‘Junior Telecom Otﬁcer Wthh
accordmg to the respondent corporat1on is the requrrement of the Rules of

2002.

CItis pertlnent to mention here that semorlty in the cadre of Jumor
Telecom Ofﬁcer is determmed on the basis of the marks secured by an
mcumbent 1n the PhaseI training and. Junlor _Telecom Ofﬁcers who were
Jumor to the appl1cant on the basis of. the marks obtarned in the sard trammg, ;

| but have completed 3 years of contlnuous service in the cadre were allowed to
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4 w%finatm Bancin ' §
renders the applrcant ehglble to appear in the selectlon process 1n1f‘at’ed“for~'-

“participate in the said Dep‘artmental' E‘Xamination hich

promotlon to. the post of Sub Divisional Engrneer in terms of the prov151ons
contained in Column 12 of the Schedule to the Rules 0f 2002.
_ : e
: Hrghhghtrng the sa1d ‘aspect of the matter the apphcant preferred serles -
of representatlon praying for amehoratlng hlS genulne and bonaﬁde grrevance

in not perrmttrng him to appear in the sard Departmental Examlnatron ‘but. hrs' 3

) _‘effort towards amehoratlng his grlevance was- rendered in fructuous wrth the

1ssue ofa communlcatlon bearlng No. Rectt-1/57/2007/63 dated 05 11 2008 by -
- ‘whlch the Assrstant General Manager (Admn) communicating the rejection of '
hlS prayers to the General Manager Telecom BSNL lerugarh As such thlS

. apphcatlon praymg for urgent and 1mmed1ate relref/rehef’s

. R 'Filféd'By-_.f

' Advocate "

c,.e ;gw)

e G
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GUWAHATI BENCH GUWAHATI

ORIGINAL APPLICATION NO. 26, 00 s
’ i . . . . : .. i o
 Sri Sunil Mishra -
- | | ~ ...Applicant
- - -Versus - - B
* The Bharat Sanchar Nigam Lirnited & ors
" | . ;;.R_espon-dents |
* LISTOFDATES -

| 1 2001 - ~ Pursuant to rec‘ruitment _proc_ess conduCtedf. by ‘the

respondent corporatiOn; the applicant Was selected for
appointment against: the 'post of Junior Telecoin'Ofﬁcer S
2. ; 2002 -:v-‘ ) The Recrurtment Rules of Sub. D1v1srona1 Engmeer 2002
. came 1nto force. o L -
L 3. Feb, 2003:- The respondent corporatron sent the. apphcant for the
- mandatory Orrentatlon Trammg Programme w.€. f_ |
17.02. 2003 to 13 03. 2003 m the Reglonal Telecom .
| Trammg Centre Nagpur | |
4 - Oct,2()‘03:-v The apphcant was again sent for the Jumor Telecomt
R Officers Trammg (Phase-l) at the Reglonal Telecom S “
Training Centre Gach1bow11 Hyderabad wef |
- 06.10.2003 to 12.12.2003. .
5. 09.02.07 - 'Apphcatlons 1nv1ted by the respondent corporatlon from}l
) R mcumbents asprrmg to partrcrpate 1n the . erlted' -
‘Departmental Competltlve Exammatlon to be held for S
filling up the posts of Sub D1v1srona1 Engmeer and the

- applicant apphed for the - same in terms of the sard-

mvrta_tlon



10.
11.

12.

3.

14.

25.10.08 :-

16.04.07:-

27.06.07 -

15.07.07

08.07.08 i-

26.08.08 :

05.11.08:-

Central mrﬁm %unal :

RERT 2009_ o

Theresponde‘nt COrporation exitends -tHett‘I‘ih@afo?%’c‘sEipt of f -

apphcatlons from 1ncumbents aspiring to part101pate in the

Limited Departmental Competltlve Examlnatlon
The respondent corporatlon pubhshed a llst of candldates o
found mehg1ble to partxclpate in the sa1d Departmental’ -

Examlnatron and the name of the apphcant ﬁgured
therein. | DR |
The L1m1ted Departmental Competltlve Examlnatlon for.-

selectrng candldates for the post of- Sub D1v1s1onal o

'Engineer was held by the respondent corporatlon ‘
‘The respondent corporatron published a hst of successful o

candidates found eligible for promotlon to the post of Sub _

D1v1s10nal Engmeer

The .apphcant preferred a representation fo‘r’ redressal of -

his grlevance towards not allowmg him to partlclpate in
the said Departmental Exammatron

Avallmo no response, the applicant relteratlng hlS prayerv
made in the representatron dated 26. 08 2008 preferred

another representatron

'.’.The A531stant General Manager (Admn) rejects the'

~ prayers made by the apphcant by the serles of

26.11.08:-

22.12.08:-

representatlons preferred by hnn and communlcates the -
decrslon to the “General Manag_er. __Telecom,
BSNL JDibrugarh. o S
The office of the Chief General Manager (Telecom) N
issued dlrectlon to appoint the selected candldates agamst o
the posts of Sub Divisional Engmeer

The - applicant approaches the Chalrman & Managlng.l'

lerector BSNL vide another representatlon towards- |

mitigating his grlevance in not allowmg him to part1c1pate .
in the said Departmental Exammatl’on ‘
| Filed By -

‘_ | Advocafe )




| Statesman House, Barakhamba Road New'

o Delh1—110001

3. ‘TherDire»ctor‘ (HRD), Bharat Sancllar

| ‘.Nigam Limited, Bharat Sanchar Bhavan,

H.C. Mathur Lane Janpath New Delhi —

"110001

.~ 4. The Assistant Di‘re'ctor "Telecom”
e (Rectt) O/o The Chief General Manager,
New Admmlstratlve Bu1ld1ng, Panbazar _

BSNL Assam Telecom Clrcle Guwahat1 -

781001 Assam
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BEFORE THE CENTRAL ADMINISTRATIVE *imﬁﬂﬂet‘ S
GUWAHATIB'ENCH GUWAHATI e “g ‘§)
ORI‘GI.NAL'APPLICATION;NO. M /2009 &é 2

| BETWEEN. : | . »‘..’(.: %a ..

‘ Srl Sunil Mlshra remdent of Quarter No 24 =B .

- Type-III, Block-IV J.P. Nagar Telecom - C’% _{ :
Colony, 'B_SNL Dibrugarh ~ — 786001, o %t? "'
Assam | 2 o

“....Applicant -
-AND-
1. The Bharat Sanchar Nigam Limited
_‘represented by the Chalrman and Managmg
Dlrector Bharat Sanchar Bhawan Janpath

| New Delhi — 110001. ‘ |
-2.-  The A551stant Dlrector General (DE) ‘ S
-Corporate o Ofﬁce | - Departmental

R Exammatlon Sectlon 9 Floor A7 ng,'--‘ S 4
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S The Chref General Manager BSNL
) ‘_New Adm1n1strat1ve Burldmg, Panbazar
| Assam Telecom Circle, Guwahat1 - 781001

- Assam

i ..Respondents‘ |

1. - PARTICULARS OF THE ORDER AGAINST WHICH THIS.'
' APPLICATION IS MADE -

- Thls or1g1na1 apphcatron has been preferred agamst the order bearmg
o ’_No Rectt-1/57/2007/29 dated 27.06.2007 deprlvmg the apphcant to appear mf V, | N
the L1m1ted Departmental Competltlve Exammatlon held. for selectlon of - |
.candldates for’ the posts of Sub Dlvrsronal Engmeer from amongst the Jumor.v :
| o Telecom Ofﬁcers (Telecom) for the vacancres pertalmng to the. years 2001-
o ]2002 2002- 2003 2003 2004; 2004-2005 and 2005- 2006 on the ground that the S
appllcant does not fulfill the e11g1b111ty criteria of rendering’ 3 (three) years-.
' “regular servrce in the Grade of Jumor Teleeom Ofﬁcer on the 1* day of July of
o the year 1n ‘which the exammatlon was held ThlS apphcatlon 1s further drrected - 4
o ,‘agamst the arbltrary, 1llegal and malaﬁde actlon on the part of the respondent'
| authormes in - rejecting the prayer" made by the appllcant vrde hlS. o
‘representatrons dated 26. 08 2008 05. 10 2008 and 22 12.2008 to mltlgate hlS e

' cemm#%nmtammmna'l -

grlevance -as regards not allowing h1m to. appear in the sa1d lelted R

'-Departmental Competltrve Examination held for the purpose of selectmg‘ S

o candidates for the posts of Sub D1v151ona1 Engmeer :

2. JURISDICTION:

The applrcant further declares that the subject matter of the case is

w1th1n the Jurlsdlctlon of the Admlmstratlve Trlbunal




3. LIMITATION:

rel1eved from the said Centre with 1nstruct1ons to report at GMTD,,,»

: The apphcant declares that the 1nstant case ha .

Tr1bunal Act 1985

4. FACTS OF THE CASE:

4. 1. . That the apphcant isa cmzen of Ind1a and a resrdent in the state.

of Assam and as such he is entitled to all the r1ghts protect1ons and pr1v11eges; o

guaranteed under the Const1tut10n of Ind1a and the laws framed there under

4.2 That the. appl1cant states that pursuant toa process of selectlon- e

he was selected for appomtment against the post of Junior Telecom Ofﬁcer and o

- was. thereafter sent for ‘the ' JTO or1entat1on trammg programme w.ef.

17 02.2003 to 13 03 2003 1n the Regronal Telecom Trammg Centre Nagpur ‘_

'On complet1on of the said trammg, the applicant’ along. w1th the other.f. )

‘ ~cand1dates were rel1eved from the said center with 1nstruct10ns to report to thexr o

Divisions. Durmg the period of trammg the appllcant was pa1d st1pend w.e. f )

| 17 02. 2003 to 13. 03.2003.

.A"COpy of _theforder__dated:._. 13_}03'.2_005'

' relievlri'g the applicant from the'»_Te_l_ech .

Training Centre is annexed as Annexure— 1.

4.3. ‘That the applicant states that after re_ orting“in'h‘is Division in-

'terms of the order dated 13.03.2003, “he was engaged in field tra1n1ng and was
| 'agam sent- for the Junior Telecom Ofﬁcers Trammg (Phase-l) at the Reg1ona1

Telecom Tra1n1ng Centre, Gach1bow11 Hyderabad wef 06. 10 2003 to . o |

12.12.2003, whxch the applicant completed successfully and was thereafter

A copy of the order dated 12.12.2003

. relieving the applicant from'the. said Center

is annéxed as Annexure —2.

o _l1m1tat10n period prescrlbed under Section 21 of the Central Admmrstratlve -



Centml Admmlstra‘tm Tm)unal '

BRE: F,EB'?.ZOOQ, '

4.4. "That your apphcant states that pr" en
Telecom Ofﬁcer (OCB) in the ofﬁce of the OCB Exchange Khaha Mar1 Road -

o hrm to the best of his ab111t1es and wrthout any blemish to any quarter The’_ _

appllcant for hlS hard work ded1cat10n and s1ncer1ty towards h1s serv1ce has "

’,_eamed the pra1se of all concerned and never ‘has he been commumcated wrthv' o

' - any adverse remark in he matter of d1scharge of his ofﬁcral dutles t111 date

‘.

45, That your apphcant states. that the next promot1onal avenue. forv_

i the post of Junlor Telecom Ofﬁcer is the post. of Sub D1v1s1on Engmeer The
| | promotron to the said post is governed by a'set of Rules called the Recru1tment‘f_'-
| Rules of Sub. D1v151onal Engmeer (Telecom) Column 5 to ll of the schedule' o '.
| to the said Rules deals with the method of recrurtment age 11m1t quahﬁcatlon

- -and other matters relating to the sa1d post Column 5 of the schedule declares B

that the - cr1ter1a for selectlon to the sa1d post 1s Select1on cu1n-Sen10r1ty

Column ll states that 75% of the posts are to be. ﬁlled by way of promotmg the

: ehglble candldates on the ba51s of sen1or1ty cum ﬁtness and the remammg 25%

of the posts are to be ﬁlled by Way of conductmg a Limited Departmental o

Compet1t1ve Exammatron Column 12 further declares that in.case of"

‘mcumbents aspiring to partlclpate in the L1m1ted- Departm-ental Competltlve v
: Exammatron a concerned Junior Telecom Ofﬁcer has to render not less than3

_ years of regular setvice in the grade on the lst day of July of the year in Wthh

the exammatlon is held, the crucial date for determmmg the el1g1b1hty of the_

‘incumbent bemg the 1St day of July of the year to wh1ch the vacancres pertam e

Therein it is further stated that in case juniors in servrce who have completed 3

- their quahfylng eligibility serv1ce and con51dered for promot1on the1r senlorsl S

. would also be consrdered provrded they are not short of the requlslte

quahfymg/ehg1b111ty service by more than one year

A copy of the recruitment »‘-Rul‘e’;alongl with o

the schedule is annexed as Annﬁexure -3.

'. 4 6. ' That your apphcant states that in terms of a. commumcatlon N

bearmg letter No 5-4/2005-DE dated 09. 02. 2007 he apphed for appearmg in o

ﬁsﬁwﬁsa_mlor -



requiremen't of rendering 3 years service in'the grade of Junior "’Telecom;_

| ‘the. L1m1ted Departmental Compet1t1ve Exammatlon to be held for selectmg '
candrdates for appomtment against the post of Sub D1v1510n Engmeer;f R
) ’pertarmng to the year 2005 -2006. It is pertment to mentlon here that the’ S
respondent corporatlon tlnough Personnel 11 Sect1on v1de »‘.i ts A’ B
L commumcanon bearmg No. 2-29/2005- Pres II dated 16. 04 2007 1nt1mated all ‘

'_ concerned regardlng extendmg the last date of recelpt of appl1cat1ons for .

appearmg in the said exam1nat10n to 25. 04 2007 Vide the sa1d commun1cat1on -

dated 16.04.2007, the" respondent corporation also clarified the doubts_»_ as o
 regards the eligibility of the incumbents with regard to fulfilling the

Ofﬁcer The doubt mentloned at Serial No. 1 of the sard commumcatronl R
clarlﬁed the date on whrch an incumbent should have to complete 3 years of ‘:
o contmuous servxce At serial no 21t stated that the period spent on trammg for

: appomtment as Jumor Telecom Ofﬁcer is to be reckoned towards countmg thel» L

3 ‘years regular service perlod in terms of the -Office Memorandum dated f

108.03.1983. ‘At serla'l no.’3 it was further re1terated that in case Jumors 1an‘
service who have completed the1r quahfymg e11g1b111ty serv1ce and consrdered L |
- for promot1on their seniors would also. be cons1dered provrded they are not o (,: )

' short of the requ1s1te qual1fy1ng/el1g1b1hty serv1ce by more than one year

A copy of the communlcatlon dated

16. 04 2007 is annexed as Annexure—-4 '

47. That your apphcant states that as he was waltmg in ant1c1pat10n o

that he would be perm1tted to - appear in. the abovementloned Departmentalv '

" Exammatlon he was shocked and surprlsed to come across the commumcauon
Abearmg No. Rectt—1/57/2007/29 dated 27. 06.2007 whereby a llst of candidates -

was enclosed _who were found not eligible to appear in thev aboverne,ntloned} .
| examinatio_n in terms of the provisions of .the }Recruitment Rules of 2002 an‘d

the amendments thereof effected from time to time The name'-vof the applicant h

appeared in the sa1d hst at serial no. 4 and he was declared 1ne11g1ble to appear S

in the said Departmental Exammatron



: e11g1b1l1ty crlterla of renderln_ :

in the cadre is determmed on ‘the basis of t

: Trammg/Phase-I trarmng imparted to these recrultees
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©27.06.200 7*a’rong'-w st-—ls—anne ed as

- Annexure — 5. _

4 8. v That your apphcant states that on reject1on of h1s candrdature for
- .appearmg in’ the Limited Departmental Compet1t1ve Exammatlon he enqurred. B
in ‘the ofﬁce of the respondents as regards the ground for rejectmn of his -

-candrdature and he could learn from h1s office sources that he drd not fulﬁll the

Jumor Telecom Ofﬁce \Jis pertment to ment1on here that recru1tment to the-'v‘?_

post. of Jumor Telecom Ofﬁcer is made on-an All Ind1a Basis, but the seniority

marks obtamed in the Orlentatron 1, |

years of contmuous service in the grade of .

N oo oo

P

4'9 . That your- applrcant states that on further enqulry he. could learn‘

‘that his _]UIllOI‘S in the cadre of - Junior Te]ecom Officer, but who have’ '

completed the requrrement of puttrng in 3 years of contmuous servrce in the -

) ) 'cadre namely Sr1 Sarihaddu Seshaglrrrao Assam Circle and’ Sr1 Waryao Sareo,"' -

T R 22

. Assam Circle and had obtained lesser marks than the apphcant in- the o

Orrentat1on Trarnmg/Phase -1 trarnmg were perm1tted to appear 1n the sa1d
Departmental Examrnatron whrch fact makes h1m ehglble to appear in the sa1d_ }‘
examination in view of the provisions contarned in Column 12 of -the _Schedule o

0. the Rules of 2002 and also the clarification glVen to the doubts raised at |

*serial No3 of the communication dated 16.04.2007. The abovementioned

‘ proviSions ”cle'arly states that in case juniors .in service who have'c’t)mpleted’ _}
the1r quahfymg el1g1b111ty service and consrdered for promotron therr semors. R
Awould also be consrdered prov1ded they are not short of - the requ1s1te

o qual1fy1ng/elrg1b1l1ty service by ‘more ‘than - one year The - Jumors of the

appellant who were recruited through the same recruitment process and belong L

to the 2001 Batch of the Jumor Telecom Ofﬁcers havmg been allowed to.

-appear in the said Departmental Exammatlon automat1cally renders the

applicant el1g1ble to appear in the said exam1nat10n 1nasmuch as the does not -

- fall short of the requls1te quahﬁcatlon/ehglblhty service by more than one year N |
for the vacancies- of Sub Divisional Engmeer pertammg to the year 2005 2006

. ‘and h1gh11ght1ng the said aspect of the matter, ,he preferred a representation. - )




<
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o ‘dated 26.08. 2008 towards redressal of his genume and bo¥ Hﬁvﬁﬁﬁﬁ The l,

uwahatl Bench
sald representatlon was forwarded to the concerne d—auﬂaeﬂ’ey—bu%ﬁ%e—%c li antj

.dld not recerve any response to his sald representatron Thereafter the appellant
: - preferred ‘another representatlon dated 25.10. 2008 relteratlng the clalms and -

' prayers made by him vide the representatron dated 26 108.2008..

A copy of the representat1on dated_

26 08 2008 is annexed as Annexure 6.

| '4 10. ,_ That your apphcant states that in the meantlme the respondent
' ;corporatlon - conducted the said L1m1ted Departmental Competrtrve. o
Exam1nat1on on 15.07.2007 and also declared the result thereof publrshmg a S
*_ merit hst of candldates who were successful in the sa1d Examrnatlon under the

25% quota vide 1ts communrcatron bearrng No. 5- 3/2007 DE dated

08 07. 2008
A copy of ‘the communication dated
08.07.2008 is annexed as Annexure—=7. -
4. 11 o That your apphcant states that in response to one of hrs_'

| 'representat1on dated 25.10. 2008 the office of the Ass1stant General Manager'4 "
(Admn) commumcated to the office of the General Manager Telecom BSNL R

| ) I§Lb % J vide the commumcatron bearmg No Rectt-l/57/2007/62 dated' o
- 05, 11.2008 the decision towards I‘C_]eCthIl of the prayer made by h1m on the - -
ground that the e had not rarsed hlS object1ons before the commencement of

‘the examination.

A copy of the commumcatron dated. o

05 11 2008 is annexed as Annexure _ 8.

allowmg h1m to appear in the Limited Departmental Competltrve Exam1nat1on "
- he preferred another representatlon before the Chief General Manager BSNL, |

. Assam Telecom Circle on_22.12.-_2008, but no resp0nse has becn ._recery_e q by

the applicant tilludate on his said ._representation_ dated 22. 12.2008.

-

4. 12 _ That the apphcant states that on rejectlon of hlS prayer towards. IR



o Exammatron that he has not rendered 3 years of contmuous service in the. grade' -

8 "}mea\n@"w( o

ST s 2009‘_-' I
A copy b theSu éd%s'@ﬂ{’lfil‘on-' and

 communication  dated 22,12, 2008 ‘are

annexed as Annexure -9

4.13. That the apphcant states that the ofﬁce of the Chlef General

Manager BSNL Assam Telecom Circle had in the meanwh1le V1de an order'- S
,bearrng No. STES -5/2/Pt-V11/89 dated 26.11.2008 dlrected for promotlng the"-i}”- s
.cand1dates selected for appo1ntment agamst the posts of Sub D1v1sronal_‘ -

. ‘Engmeer ‘and’ consequent thereupon the selected candrdates have been"
appomted agamst the sald posts whereln persons Jumor to the appl1cant in the o -
.cadre of Junior Telecom Ofﬁcer whose names are stated in. paragraph 4 9_“

‘ herem above are also 1nc1uded

A copy of the order dated 26.11. 2008 IS.

' annexed as Annexure - 10

4.14. . That the appl1cant states - that the ground of reJectlon of h1s' |

candldature for appearmg 1n the lerted Departmental Competltlve'

- of Junior Telecom Ofﬁcer is. untenable and unjustxﬁed ‘and the sald; .

’ requ1rement automatrcally got warved in respect of the appllcant when h1s-

- - Jumors in the sa1d grade were perm1tted to appear in the sa1d exammatron o

consequently makmg h1m ellglble to appear in the sa1d exammatlon under the_"_ N

| prov1s10ns of Column 12 of the Schedule to the Rules of 2002.

* .

4.15. That your app11cant states that the contentlon of the BSNLf o
'authorrtres in the commumcatron dated 05 11 2008 that no object1on/appea1 o

~ was preferred before commencement of the lelted Departmental Co1npet1t1ve '_ -

Examination regarding reject1on of his candrdature 1_s uncalled for on.therr part. |

The"._duty' is _c'ast, upon the 'respOn'dent authorities to ensure that 'novanornalyf

oceurs in the short listing of the candidates réSulting- in depri\}atiOn to othe‘rs'.,

and not on the apphcant to pursue his case before his masters, Wthh seems to"' |

bea “Sme Qua’ Non” in case of the respondent authorities. The apphcant came o

- to know regardmg the anomaly commltted in short listing the cand1dates onlyv '

CemmMmmrsmzmmdnaw R



o “Intelhgrble leferentla” and the sa1d action of the respondent authormes 1s. | '.

after declaratlon of the results of the examlnatlon whe

o ]umors ﬁgured in the list of successful candldates -

4.16. . That your appllcant states that persons Junlor to him i m serv1ce in -

. the cadre of ]umor Telecom Officer and recrulted in service by the same -

recrurtment process hav1ng been allowed to . appear 1n the L1m1ted o

Departmental Competltrve Examination ‘held on 15.07. 2007 for selectmg" :

candidates for the post of Sub D1V1sronal Engineer, the appllcant was also’

.requn'ed to be ‘permitted to appear in the said selection process and denral of o
opportumty to him to appear in the: said exammat1on has h1ghly prejudrce the. R
apphcant and’ v1olated the mandate of Artlcle 14 .and 16 of the Constltutron of _ -
India and renders the entire selectlon process to be 1llegal and a nulllty in the " IR

v eyes of law.

4 17 That your. apphcant states the actlon on the part of the respondent o

authorltres 1n not allowrng h1m to appear in the. lelted Departmental

) Competrtlve Exammatron 18 hlghly 1llegal and arbltrary and has resulted in |

meting out the apphcant with hostrle drscrrmrnatlon ‘which is‘not based on any o

uncalled for on the part of a “Model Employer and 1nterference is called upon |

from this’ Hon’ble Tr1buna1 towards redressal of the grrevance of the apphcant N

, .}4 18 o That the appl1cant states. that the d1scr1m1nat10n meted out to hlmi .
- - in not perrmttlng him to appear in the L1m1ted Departmental Competltlve N

o Exammatron has resulted in a perpetual/contlnuous grlevance for the apphcant : |

inasmuch as he ranks Jumor m service to hrs erstwhlle juniors in the cadre of

Junior Telecom Officer and the scale of pay received by hun at present agamst '

is much lower than the scale of pay received by his erstwhrle Jumors now m'.’_'» _

the cadre of Sub D1V1srona1 Engmeer resultlng in contmuous depnvatlon and' o

' d1scr1m1nat10n berng meted out to him.

4. l9 : That the applicant states that 1nact1on and the wanton attltude of
the BSNL authorltles have violated the prlnolples of Natural Justlce .
. Admrmstratrve Fair Play and the set .of Rules estabhshed by law in not'. -

| extendmg to the apphcant hrs just and legrtnnate cla1m and thereby 1nfr1nges o
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- upon the mandate of Aticles 14 16(1) 39(a) & P09 of,ic‘%,g%%;m on of -

India. S o : uwahattBench |

4.20. - That the apphcant states that he has no other approprrate equally

o 'efﬁcacrous alternatlve remedy avallable to hun and the remedy sought for

' 'herem when granted would be JUSt adequate proper and effectlve

denied to him.

S ends ofjust1ce -

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS: |

5.1 ~ For that the actron on the part of the respondent authorltles in not

Exammat1on for selection of cand1dates for vaeancres pertammg to the year

: faets,_

| 5 2 | o For that the ground of reject1on of hrs cand1dature for appearmg

m the Limited Departmental Competrtrve Exammatron ‘that he- has not rendered

‘ -untenable and unjustlﬁed and the sa1d requrrement automatlcally got warved

in. respect of the apphcant when his Jumors in the grade were permltted to |

the said exammatron under the prov1s1ons of Column 12 of the. Schedule to the '

o 'Rules of 2002

422 That thlS apphcatron has been filed bonaﬁde for securmg the -

| jperrmttmg h1m to appear in . the L1m1ted Departmental Competltlve

f Centramcmmistmmnat

ol

421, ) That"-the applicant demanded j‘usti_ee.,but the 'sante_'"has been - R

2005-2006 in the cadre of Sub Drvrsronal Englneer is bad in law as well as 1n T

-.*'_

‘3 years of eontmuous serv1ce in the grade of Junlor Telecom Ofﬁcer is

.-

5. 3 . | | For that the BSNL Admlnrstranon has not followed the cardmal_ -

principles of “Equahty Before Law and “Equal Protect1on of the Law” and_
thereby 1nv1te_d d1scr1m1nat1on amongst employees and -1nfrrnged the._:f :

| Cdnstitutional mandate guaranteed under Article _14 and 16.

'appear in the sa1d exammatron consequently maklng him el1g1ble to appear m-' A



.
=

‘Rules and Vlolated the1r own policy de01510ns on recrultment of i

11 . o Cantralkdmmmmmna
s e 2008
54 o For that the BSNL-'Administration'h ve ﬂo%%dsﬁ&?gbmet of -
- at ench o }\“

the. cadre of Sub D1V1srona1 Engineer.

55 - For that the BSNL Admlmstratlon S stand towards not

. permlttmg the apphcant to appear in ‘the L1m1ted Departmental Competltlve

Exammatlon was absolutely unjusuﬁed and in v1olat10n of 1ts own pollcres and. ;-

‘rules “and resulted in blatant d1scr1m1nat1on “and the mfrmgement of |
Constrtutronal safeguards for the nght to Equahty and Right t to Employment o
and thereby h1ts the Artrcle 14, 16(1) of the Indlan Constltutlon .

o ‘5‘6 For that the -BSNL Adm1n1strat10n tumed down all the} _4

representatlons/ appeals preferred by the apphcant to examme h1s case on - S
_mer1ts as per law/ rules and consider permlttmg h1m to appear 1n the L1m1ted.'
o Departmental Compet1t1ve Exammatlon in true perspectlve of dealmg w1th the '

~ case “of employees in-a welfare_ state and not according to its ‘whlms and

caprices. .

57 ~  For that' "perrnitting his‘ ju'niors to appear"in' "the' L-imited-;'- :

Departmental Compet1t1ve Exam1nat10n and the1r subsequent promotlon to the‘ o

| cadre of Sub D1V1s1onal Englneer has resulted in great injustice to the apphcant-

- vand caused 1rreparable loss any 1n_]ury to h1s serv1ce career for no. fault of hlS. g

own.

~

- 58 For that in any view of the matter the 1mpugned actron on the

| part of the respondent authorltles in denymg the appllcant to appear in the B

L1m1ted Departmental Competltlve Exam1nat10n is unsustamable in the eye of :

law.

6. DETAILS OF THE REMDIES EXHAUSTED:

The appl1cant declares that he has no other. alternatlve and |

efﬁcacmus remedy except by way of ﬁhng this apphcatlon As such he 1s -

- ’seekmg urgent and immediate rel1ef



L
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7. MATTERS NOT PREVIOUSLY FILED OR PENDING BEFORE,_ .
ANY OTHER COURT ' '-

The apphcant further declares that no other apphcatlon er'["." '

| _petltlon or suit in respect of the subject matter of the instant apphcatlon is filed .

before any. other court, authorlty or any other bench of the Hon ble Tr1buna1p

‘nor any. such apphcatlon Writ petltlon or su1t 1s pendmg before any of them

8. RELIEF SOUGHT FOR:

Under the facts and . c1rcumstances stated above the apphcant |

| prays that thls apphcatlon be admxtted records be called for and not1ce be.’

issued to the respondents to show cause as to why the relief’s sought for i in this - _

‘ apphcatlon should not be granted and upon hearing the parties anid on perusal.: -

N 'of the records be pleased to grant the folIowmg relief’s.

8.1 - To direct the 'respondent authoritiesto hold a Review L'imitedﬂ o

Departmental Competltlve Examlnatron for consrderlng the case of the‘

- apphcant for selectlon to the cadre of Sub D1v151onal Englneer

82 - To direct the respond'ent' auth'orities to promote him to the' cadre,_ |

-of Sub D1v151ona1 Engmeer on. h1s successful clearlng of the sa1d Ltmlted,

. Departmental Competltlve Examlnatlon w.e.f. the date his erstwhlle Junlors in -

the cadre of Junlor Telecom Ofﬁcer were So promoted to the cadre of Sub'

o D1V1s1onal Englneer

8.3 o 'T-o.direct the respondent author'i’ties to equalise h'i'sf;scal_e,_of pay - -

with, that of his erstwhile juniors in the cadre ‘of Sub D'ivisional'-Engineer'and. e
. consequently pay to him his pay and. allowance in the cadre of Sub DlVlSlOl’lali

' Engmeer w.e.f the date hlS Junlors were granted the sa1d scale of pay

84 Cost of the application._




s
9.

1nter1m dlrectlon at this’ stage but however prays for early hearlng in the matter SR
10. ...

11

) LPONo.
i) - Date 1302 2009

13

Any other rehef/ rehef’s that the

' '01rcumstances of the case would be entltled to -

 INTERIM ORDERA_P'RAYED:IFOR:’ -

Ry 2009

uwahau BSnch ,

‘In thls facts and cncumstance the appllcant does not. pray for an

tsedecsnnn

'PARTICULARS OF _THE: 1‘.P;oz '

iii) Payable at - Guwahati -

LIST OF ENCLOSURES: -

- As stated in the index.

396 394923'

apphcﬁ&"ft"@ﬁaiﬂﬁafqas and R
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suwahati Benich . . .

VERIFICATION .

I Shn Sun1l Mlshra aged about 30 years son of D1nesh Mlshra resrdent of Co
'Type -1, Block 4, ].P. Nagar Telecom Colony, B S.N.L., in the D1str1ct of -
| 'D1brugarh Assam do hereby solemnly afﬁrm and verrfy that I am the apphcant in L

T 'thrs 1nstant apphcatron and conversant wrth the facts and crrcumstances of the .

L case the statements madé in paragraph 1 2 3,4 ( i;l\ 3 , L4, 1§, 16 17, A8 52

20, ‘)_1‘2—‘2.2) Q § to42 © 7 are true to my knowledge those made 1n"

-v'paragraphs ‘t (1 3,56, '4 ‘) 10,11 1_2,9\— L?D | “ ~ are true,;‘. .

‘ to my 1nformatron derlved from the records and. the rests are my humble' L
.' 'jsubmiss,ions before thrs Hon’ble Trlbunal.‘l have not suppressed any material facts'_ S

f ofthe,case. o

~ And I sign this verification on -this ‘the. 9/,{/ ‘day of February, _20‘09_"&'

. Guwahati.

guw\l Mnsl\'ﬂl . i
DEPONENT
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ANNEXVRE 21
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s _‘ 03732323998 p.1
72 BSNL T :
‘. | i‘ ,
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DHARAT SANCHAR NIGan LTD. | W v famar fafids

Olice ofthe By. Genergl Manager, Yo@EuMum o BRI%RY

Regional Uelocom Trainiug Centre, (’hf?ﬁ‘l o pfdpug iﬁ'd]}.

ity Uills, Nagpur-440006. vt ey sRYL-wunoog,
T 07122510373 oy V712-2510510,' 2510635 - -

Sub: - Relioving order o Trainecs of Datck No, JTO BSNL 16 ( (}'l'.f’w)

e e .

."!\’*}fz'}fi'iii:fﬁffii'{i.~i'f-";".'.f'*f§_<-,!ﬁ._f~"iﬁ'/'55’” T e Datedi 13032003

e ——

———— .

Rellie 1) “A” dsculns 1. TM-27%/coll XX ~ did. 19.12.2002 fio 1, E.(T™™ ) BRBRAITT
2) Lt. No. Si713-1/3 RO/O8/2001 dated o Patna March'11 2003 >

3} Lt. No. STES-$5/43/PT, V1 / 157 dated at Gawahati the 11.3.2003

4 Lt. No. RE-05-04/174 dasoq o Raipur 11/03/2063 e

$)Lt. 2" HRD / S1af¥/ Dir. Rect/B. No. 7/Negpur d=tod & Bangalore 1he 11 March 2003

6) Lt. No. ccmm&nmmm:m{-m-zoom64 datod at Diwyapur the 12,03.2003 .
7) Lt. No. STAN 1-62/010/08/2001/11 dated o Jaipur 55 13/03/72003 ‘

: On success(y) letion of J10) Orlgn_tﬁ_aon 6‘2@5!8 programme .of  BNNEL- 14 badch frem
17,02.2003 1o 13.03.2003, |ait tho 19 trainecs shown 0gQiCTVEme e heveby relieved w.ell 13.03.2003
A/N Wil n&vdion 1o toport to their Dlvigloxu as showm on Page 2. No Trainco hay availod my [eave

durmg_tho tutire buitting period; * A W

All tho I'ruinoor wors paid Stipend for the period w.o.f, 12.02.2003 10 13.03.2003,
N P Bl

Q ta: -

2

A} ((
A 3; I)E@'g.)( —

o ey R.T.T.C..'Nugpur.
L. CGM, BRBRAITT, Jabatpur ~ 851
2 ACQM(Admn) O/e CQMT, Bihar Circle; Pana . .
3. AGM(Admin) O/o CAMT, Assam Circlo, Guwahmi .
4. AGM(pers.) U0 CGMT, Rajusthan Circle', Jaipys

9. D, (Admn) / (lrzap) , RTIC, Negpur,
10, Sl)l-ZAd.mu/l'lvR/l‘;xlnlLib’lioc(cl/\‘\'(!kl/‘&'./\(.)“'-'Q ALR LT, Nagpuyr,
L1 All Tiaiaces with one spere copy for thelr conralling unit

: ~.

Y
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mﬁa A

uwahanBench S

©“List of trainees of Batch BSNL — 16

[ TName (S/Shrl) ~ [Cirde Unit ofPos‘i'tix'xg

1 Ramesh Kumar Slngh - | Assam . | Tezpur SSA_ under GMTD,' |
| ’ - 'Tezpur ' : .
2 | Prakash Singh Assam | Jothat SSA under GMTD Jorhat

3 | i | Assam Silchar SSA under GMTD
: | . R | Silchar . :
" |4 | Sunil Mishra - | Assam | Dibrugarh SSA under GMTD
v - _ . | Dibrugarh -~
| Alok Ti (sic) ~ |Bihar | GM(MS)COPatna
| Vinay Kumar - ' : Blhar_ . TDM Ara v "
" i) |Bihar  |GMMS)CO. Patna‘ o
_' “Anil Kumar T ) Bihar | TDM Khagarids, T
1 DM Munger. y

ol oo 9| o w»n

Brajeéh Kumar Singh. - Bih_ar N
N | 10 ] ‘Manoj Kumar MV. Bihai‘ — -GMTD Bhagalpur R

o |11 |ChandaBanshBharti | Bihar | TDM Beliali | T
2 Bulmukund Sinha Bih_af “GMTD, Darbhanga

13 Promod Kumar _ - | Bihar | DGM, ETR, Patna
‘-‘ 14 |Amit Sarkar | Bihar .| GMID, Guyu

15 .Deepsak Rajdur,ia - | Bihar - | TDM, Chapra
16 Ganesh Kur‘narvau‘j‘\ar' o Réjas.than TDE, Bandl o
17 |PiyushGarg  |NE2 | GMID, Nagaland, "SSA, |

W

Dlmapur L

18 | Mukesh Kurém Kaushik Chittisgarh _.Ralgarh SSA -

{19 | Miss Sunpal Kﬁmari Karnataka _PGM.Banglore N

‘ 1
,_,ae
4 \,&5 . } o : . N
il o o . . ‘:‘.’h'

LY s ' @Q@‘
ol £
¥ 'Q@
s ‘éa : 5,,&
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' Em,c (S/Shn')
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Unit ofpoﬂing
St 'smgh
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P! i h )UI« ’l

ey . = e

Tczpur SSA undsr GMIT D l i
[\.‘Qq H“Iu“

" Jorhmt 8
e e o] . . .
u(UlIVM‘H!‘ll

o~

3A lmtlc:' ('}M‘ll'l) Jm hnl o
' “il'-nfi ‘-1:

Silchinr &
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| Dibrugmn

- - -.....‘,.“.--. s —
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; AT T £ orra-oy Khagaria
mu b “-."'. Singh T e TOM Mangis ™ P ?";'
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, M1D, Nagnlm)d I8A J)jmﬁ;mr
Mukc_s}h Kum:u‘ Kaushik Raigarh SSA -
| Mivy Sunpu Kumar_i - ‘I’q:ﬁ:iéka ]
M\ — N

G
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). TTTT———

. BGGEZETELED

ANST . 7 €L/ w0 .l"i.f '

[)Ul'

—



Fawrer . w4t ANNEXURE > 4,
Centrai 2dministrative . _nal !

16 FEB 2008

iR wu) Brre fafee |
%a‘@‘é' BB HARAT SANCHAR NIGAM LIMITED
uwahati Beﬁﬁh WER jn M (A GOVT. OF INDIA ENTERPRISE)

I9 WET NSO B HUET

& grear w3, wedaeh, SaeTaw - 32,

REGIONAL TELECOM TRAINING CENTRE, GACHIBOWLI|, HYDERABAD-32 |

/ 45 Dated at HD, the 12/12/2003.

Sub: .Relieving orders in respect of JTO trainees of B No. KE-OT-9
RTTC, Hyderahad.

Ref: 1. Lr.No.TM-27/Col/TV --Sept-03 dated 17/09/2003 from the DE (TMR),
O/o The CGMT, BRBRAITT, Jabalpur.

2. LrNo.TSA/13-26/NP/B-17/2002 Dated st Chennai. the 10/ l""’003 trom
the ADXS-I), Vo The CGM, BSNL, Tamilnadu Clrcic, Chennal
i d 1.t
On successtul completion of Junior Telecom. Ofticers training (Phase-I; for 10 weeks {rom
06/10:2003 to 12/12/2003 at Regional Telecom. Training Centre, Gachibowli, Hyderabad, the following
- trwinees of B.No RE-OT-9 ure hereby relieved on the AN of 12/12/20803 with instructions to report ut the
U places mentioned against their names.

The trainees hove to report to the Heads of the conoemed SSAs indicated aguina\thoir nemes.

Hostel facility is available at RTTC, Hyderabad. Sest rent is being collected from the

« Hostelers as per the Departmental rules. However, the mess is being run by a Contractor and the Mess

charges are being collected from the trainees bv the Contractor. All the trainees have availed Hostel
factlity st RTTC, Hyderabad.

¢ All the trainees have passed in First attempt except Sn D.Srinivasulu who passed in Second
attempt.
» S TalanSolann— 2 0,

I aTA AR (TR [ gfee)

o Sub Divistonal Engineer (Admn/T rg)
: o TR YT A

For DGM,
Wy geEER g &, T, SITE - 500 032

RTTC, Gachibowli, Hyderabad - 500 032.
Copy to: ’
U 1. The CGMT. RRRRAITT. Jabalpur for favonr of information.

-

~. The CGMT. BSNL, Chenni-600 002 / CGMT. Assam Circls, Guwahati/ CCMM STR. Chennai / CGMT.
Maharastra Circle. Mwnbai / Qujasat Telecom. Circle. Ahmedabad 7 CGMT. West Bengal Telecom. lee
Kolkara for favour of information.
3. The GMT, Kheragpur / GMTD, Silchar/ GMTD, Jorhat / Tezpur/Chandrapur/Dibrugach/ GMT, Nagercoli Trichy/
Khanagpur/Pondicherry/SiligurvErode for favour of information.
4. The TDM. Jaina/ Osmanabed /Director, RTTC, Myzore for favour of information.
S.  The DOMM Westmn Telecom. Region, Rggkot/DGMM, WTR Ahmedabad / DOMM. STSR, Madurai/ DOM
(Trans.Insdn). Circle Office. Kolkata-700 001 for favour of infn.
6. The above JTO traines.
7. Office copy.
8. .Spare copy.

/

Rew a kAN Lol 1]

——— —

FORMAT NUMBER: RTTC, HD/TRG-ADMN-QSF-07 5"\

% THE DEPUTY GENERAL MANAGER, - N

Y ¢ R e
L ‘

e ar ey
1R
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ANNEXURE - JTO trainees of B.No.Phase-|

48

.k"nn’/ Ai/r‘)' ,)o 97 N\ e ;< ,\'GJ/\

SO

R.NNo | Name of the trainee m 3’;‘ 'i: “Unit to report CLs |
S/Sri/Kumv/Smt, ED | MARK N :!:':l
OUT OF 3 K
1000 ‘
901. | AK Kutar - 859 859 | 1S | DGMM, WTR, Ahmedabad Nil
2._| Anup Sukhdeo Deshmukh 916 91.6 | 10 | TDM, Jalna ; Nil
i 903. ! B.Ragunath 950 950 | 2 [ DET(T rans.Instin),Siliguri Nil
S04 | D Muthukrishnan 884 88.4 | 14 | GMT, Kharagpur | Nil
S | D Srinivasuly 803 RO3 17 | GMTD, Silchar |
906 | Prakash Singh 938 938 | 4 | GMTD, Jorhat Nil
i _907. | R.Anandakumar 922 92.2 | 9 | GMT, Berhampur 2
208. | Ramesh Kumar Si 899 89.9 | 12 | GMTD, Tezpur Nil
%09._| Ramgopal Qurwani 929 929 | 6 | TDM, Osmanabad 2
910. | Sundeep Kumar Tiwari 898 89.8 | 13 | GMT, Chandrapur ]2
911, | Sunil Mishra 928 928 | 7 | GMTD. Dibrugarh Nil
912. | VR Balap 951 95.1 1 | RTTC, Mysore ‘ Nil
913. | Bindu Joseph 929 92.9 | 6 | GMT, Nagercoil Nii
914. | P.Ashirvadamma 858 85.8 | 16 | RTTC, Mysore | 1
91S | Platha 908 908 | 11 | GMT, Kharagpur ' 2
916 | R Naveena 933 933 | S | RTTC, Mysore Nil
I 917 | T Vasanth 945 945 | 3 | GMT, Siliguri 3
| 918 TV Mahalakshm: 923 923 | 8 RTTC, Mysore 2

‘Note: *The traiﬁ«s at S.No.12,
F/N of 15/12/2003 to at

gri\f‘?d,

o B¢

. e ‘zdp‘

%mv““"

14,16 and 18 have to report to the Director, RTTC, Mysore on the

tend for Phase-II training for 3 weeks.

<. f%qum /2//2_
T HIA AEH (S [ whrer)
Sub Divisional Engineer (Admn/Trg)
W U wgT weew
For DGM,

§AT ZrERR g &, el S - 500 032,

RTTC, Gachibowiti, Hyderabad - 500 032,
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BHARAT SANCHAR NIGAM LIMITED

~ _ A Govt. of Indin Bnterprise
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Agmin
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“PUBLISHED BY PERSONNEC-I SECTION OF BSNL B

T ey v

- RECRUITMENT RULES OF SUB DIVISIONAL ENGINEER (TELEC(

M) Guwahati Bench

- Issue No.-1

© No. 20-24/2001-Pers-l New Dethi-110 008 Dated: 28.2.2002
1 -+ - Short title and commencement:- ~ 7 B o
i) With the approval of BSNL Board, the following rules regulating the

method of recruiiment to the post of Sub- Divisional Engineer

. (Telecom) in BSNL are hereby made, namely:- :
i) ‘These rules may be called the Sub- Divisional Engineer
Recruitment Rules, 2002(1ssuc No.1) A

.t iil)  They shall come into force with cfitet from l.._3..2002

(Telecom), .

Ve

2 Definition:- In these rules, unless the context otherwise rc_duirg:s; | :
i) Company:- mcans Bharat Sanchar Nigam 'Limitéq_( A Covern ent of '_
India Enterprise) having its Registered Office at' Sanchar Bhpwan, New - -
) Board:- means the Board 'of Directors of thc Company and inctudes in .
S relation to the \exercise of. powers any Committec of the Board/ | .
'~ Management or any Officer of -the Undertoking to whom the' Board :
dclegates any ot fls powers. o C :
L . ! ‘ v N ’ .o . . “
w3 Application :- These rules apply to the post specified in Column(l) of the
" Schedule anncxced to these rules. o ‘ ;
.. ’ ' ’ f ' e . . . . . . !
4 Nuinber of Post, classification and scale of pay:- The number of the said post, its" = "
classification and the scale of pay attached thercto shall be as specified in column 2.to 4of
Schedule annexed to these rules. g -
5§ Mecthod of Recruitnient, age limit, qualifications etc.:-The method of
 recruithient, age limit, qualification and other nuttees reluting to the said post shull beas
‘specitied in columns 5 to 11 ol'the said Schedule, . R
. : . " : t S ¥4
AT -

- we

Recruitment Rules of SDE (Telecom)

Cof*
rué
ated
o . oy Ad;fr'

Page 1 of § -




7o ,‘” "{
~ A Lo fes a9 |
# ‘ - ‘ . R
i . | W TR ‘L ‘
e ) 4 . 6 SMEG L
4 Disqualification:- No person, L . Guwahati Beach f '
7 2 Who hos ceniered- into or contracted a masriage with a person
having a spousc living, or o , - e
b) Who having a spouse living, has entered into or contracted
marriage with any pesson, shall be cligible for appointment to the '
said post. o - . S T nte
7 Service under (he Territorial Avmy:- A Sub-Divisional Engincer (Telecom),

who has not completed (he age of 40 years if so required, will be liable to serve
in the Territorial Army subject*0 the provisions of Section A of the Territorial
Army Act, 1948 (58 of 1948) and the rules made thereunder. o

8 Saving :~ Nothing in these rules shall affect reservation, relaxation of age limit
and other concession required to be provided for the Scheduled Caste, -
- Scheduled Tribes, other Backward Classes, Tx-service man and other special
category of persons-in accordanee with the orders issued by U Centrai
Government (rom time to time in this regard, a - ‘

b Tuitial constitution:- o - " e

(). All officinls holding the post of Sub- Rivisional Engincer - :
% (lelecom), on regular basis in erstwhile DOT/DTS/DTO
¢ before commencement of these rules and those who have ;
~- been absorbed in Bharat Sanchar Nigam Limited shall be '
deemned to have been appointed as Sub- Divisional
4 Engincer (Telocom). ~ e
(i) The continuous regular service of officials referred to in |,
, sub-rule %(i) above before the commencement of these
rules shall count for the purpose of qualifying service for .
promotion, confirmation and pension '

A\

.

Page 2 of 5;;.;

Recruitiment Rules of SDE (Telecom)
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”g§CHEDULE

K(r:(& of Post

| Number of

Posts

j Classxﬁcalmn

.a“

A Pay - -

| Scale of

Whether

sclection

| Age lumt for
| selection !
fornon- " |.

direct recruits |

‘| Whether bcncﬁl

| admissible .

| of added years of
| service :

Edudaﬁona! and
| other _
qualification
required for
Direct Recruits

1

2

=

3-

S

1

18

[ Sub- Divisional

Engineer (Telecom)

1 *18000

{ (up to 2001)
{ ¥ subject to

vanation .
dependent on
workload

{ Executive

[P

| IDA Pay |
{ Scale’

| correspon

1 ding to the
cpa
scale of
Rs 7500-
250-12000
in BSNL.

| Selection
| cum -

seniority

applicable

L Not applicable

Not applicable

‘Recruitment Rules of SDE (Telecom) -+ . .-

-

L

T e
’ u"l Al . :

" Page3 of 5
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A3

~2%2~ ' SCHEDULE |
- mb;ﬂv | Whether 2gc and Period of }M«h(’)dof secruitment whether by | In case of recruroment by T2 BSNL Promotion ]
essential qualification- | probation, if | direct recruitment or by promotion or | promotion/depuwation/uansfer gradcs Committee exists, whatis | REMARKS
prescribeq fordirect lany -~ - by deputation/iransferor by - - .| from which its composiion . :
7003 recruits will apply in | | absorption and percentage of - | promotion/depuiasioniiransher to be - :
- | case of promotees | vacantiesto be filled by various ~ | made - ’ ;
&‘:{3 . { methods . : !
i Bonch 9Y . lp no 7 ~ _ |12 _ L 13 4 ;
wan8l! =7 et Not apphcable Not 75% by promotion on the basis | Promotion: - - }. DDG (Pers.)}-Chainnan | .. !
— ' § — - | applicable | ofseniorit)',cmn fitness, ‘ LS ??Sé%gy‘wt"b" . '
o | | — ‘ { 75% by Junior Telecom | > (Persy-Member _.
. 25% by _limited departmental ; Officers (Telecom) with threc ‘ ‘ .
: : , - compelitive Examination | years re service in the s s A e e
_ s _ o ; _vpe A ' '.j rse.r gular o Note : Appointing ;
- < : o : _ ‘_gtad Ty : - authority will be o .
] - - - Dir. '
| 25% by Limited Departmental gSN(lI.{ gg a);d . ;
. Competitive Examination from ;
o amongst  Junior . Telecom .
3w | Officers (Telecom) who have |
... {réndered not less than Three
‘ (3) years regular service in the
N . S . |egradeon ls‘Julyoftheycaxof
' ©+ - % - | Examigation, .
. ,-v R " . ) - ] . W
N S | Note- - In case, of non-{ ... ..
S L | availability of  sufficient ; S
S R - ‘ { nuraber, of officer for filling of
i D | these posts b’rypmmotxonll‘)y
. g i " -|selection in a particular
.,.=. ] recruitment year, the unfitled
po true V8 - . | vacancies shall be diverted and | .. " :
(;gvﬂtﬁ’w i » i ©- | fitled -up. through,  Limited{ =37
/1Bu65Et0 * . : "




| {‘m—‘“ e : G PR Departmentx., . - Competitive { . .7 T ]
- . Examination ‘snd vice-versa | . o | R
Te , e - , | o | subject to the condition that the
\{ : | _ - : - quota shall be restored in
‘ ' ‘ ] subscquent recruitment yeays,
‘ ' 2 Promotion of JTOs shall be
| made on the basis of an A!l,
|India  eligibility -lit a1
. rate Office only. o
"& The crucial date for
‘ delemumng the eligbiliny: list : .-
- shallbelstof]uhof\eaxw, o
- | which the vacancies pertain. §
[4  The syllabis and rutes Tor
) ‘ conducima LDCE shali be
- ‘ 4 B , such -as the- Board may

p - %cnbe from time 10 time.

( Y(’heﬁ juniors who have . ‘ ’
g compléted ~THerr qualifving

eligibility service zre being
“considered for promotion, their :

R TP seniors -would  also  be |
: | considered grovzded they are
' not  short™ of xequ:s]tc;
e T ‘q’uahﬁmglaebg:bm scmoe
N R L bymorcthan nc\w /‘
':'..ﬁ-‘ e . ' (M.K.S TAVA
o B ~ ASSTT. DRECTORGENERAL(PERS-H)
PageSofs b |
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To

Subject -

Sir,

wherein

102-8, Statesman

ANNEXORE— 4
WM’\N

Na.2-29/2005-Pers.11
BHARAT SANCHAR NIGAM LIMITED
(A Government of India Enterprisc)
CORPORATE OFFICE
PERSONNEL -1 SECTION
House, 148, RBarakhamba

Central Administraitve Tﬁ{ﬁbuna

Road, New Delhi-1. 1§ FEB 2009

GATAR DI

ywahati Bench

April 16, 2007

All Heads of ‘Telecom Circles » i
All Heads of Tclecom Projects - o ‘ .
All Heads of Telecom Regions

All Heads of Administrative Units

Gharat Sanchar Nigam Limited

Deparunental

10.6.2007 for

Competiive
promotion from JTO(T) o SDE(T) grade -

Examination Lo be held on

Clarification thereof.

the last

Please refer to this office letter No. 5-4/2005-DE dated 11.4.2007
date for

receipt of application form for Limited

Departmental Competitive Examination for promouon to SDE(T) grade
has been extended upto 125.4,2007.

Doubts have been raised by ‘
h reference to the crucial date and training ?

of eligibility condition wit _
for the Departmental competitive, Examination

nt in JTO grade
from JTO(T} to SDE(T) grade

period spe
for promotion

various Circles regarding computation

to be held on June 10, 2007.

) <1

<
[iocott
2

The following clarifications arc hereby given in this regard. 2 - E
SL.No. D_quig raised Clariication thc‘rcufwf ] ’ . ‘ ’
1 ~TWhat s the | As per Column 12 of Recruttment Rules :

crucial date for | and note below it , the candidale applying :
! reckoning 3 | for the Examination should have completed | o
years regular | three years of regular service in the grade of - 1
service for [JTO(T) as on the lst July of the year to :
each vacancy | which the vacancy perlains, as under:- ‘ %
| year ;
i Vacaney Yr  Eligible Candidates ?
i 2001-02: Completed 3 yrs as on 1.7.2001

| l 2002-03: Completed 3 yrs as on 1.7.2002

! 4 2003-04: Compieted 3 yrs as on 1.7.2003

| i 2004-05: Completed 3 yrs as on 1.7.2004 |

i b 2005-06 :  Compieted 3 vrs as on 1.7.2005.

§2 Whgthcr the | As per DOP&AR. O.M.. No. 14034/5/81-

i pcr:od' _spent Esty(D) dated 8.3.1983 (copy enclosed) .

on training for 2 '~ - '
appointment i
Las JTOT) to be |

2 j reckoned § y

; | towards 3 %

| { years regular |

\ | service. L

2/
0
X
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3 in Cerms of T s Per Column 12 and note there under
' Column 12 read -of RRs, 2002 of SDE(T)
%with note 9 thereto , L
lin RRs, 2002 of R GO 37

| SDE(T), where : C@nwﬁﬁtdmmtsmw Tributa:
| jumors having the
I qualilying cligibility .

| service arc being ‘ _l 6 FE8 2008 }

Pallowed  fur the : N ; ST CART oty

‘, | Exarmnination, ' ' ! wwahati Bench

: whether SCILOrS
i Lwould  also be
‘} | permitted 1o appear
in the examinauon
‘ provided they arc
\ . not short of

requisite
qualify"lng,fcligibility
service by more
o than onc year. ”

Circle offices concerned are requested to scrutinize and forward the
applications of the candidates in the light of the aforesaid clarifications.

Yours tuly,

753*\.1« “( S
(BINDU ROY]
ASSISTANT DIRECTOR GENERAL (PERS-1l)
TELE: 23037191 /Fax: 23734156
Encl: 1
Copy to:-

i. ADG(DE), BSNL CO, Statcsman House, New Delhi
i Shri B.M.David, US{SGT), DoT b vs, Sanchar Bhawan,
ND .

i Natee Roardd

L By prC L
Frpgfiet 0 & g ,
St
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R (16) Period of training before appointment to be 'tr"c;l_-_lcd.as ‘(I”u:y' 110r,
cligibility to sit for departmental examinations,—The Swtf Side of the Na-
tional Council (JCM) had sugpested inver afia that the service :_'cndcrcd by an
empioyee during the trauung penod tefore tus repular appointment (o the
grade be treated as duty for eligibility w sit for the deparumental examination.

2. The request made by the Staff Side of the Natidnal Council (JCM) as
been examined and it has been decided that i all cases where pre-service
raimng is considered necessary before actua) appolntment to the post, the
period spent by an officer on training rnmediately before such appoimtnen
would count as qualifyrmg service for the purpose of eligibility for appearing
in departmental examinations, even if the officer is not given the scale of pay
of the post but only a nominal allowance. '

[G1 MHA. (DoP & AR)OM No 140345581 -Lser, (D),

duted the 8th March, 1982,
C R R T B

e
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EXAM MATTER/MOST URGENT

!
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BHARAT SANCHAR- NI

“Panbazar. Guwahati-7

grade of Sub-Divisional Fnuncu (Te
on 15" July, 2007.

Kindly find enclosed herewith a list o

dated at Guwahati (§

GAM LTD.

S(A Govt. of India Enterprise)
Qffice of the Chiel General Manager Telecom.
‘Assam Telecom. Circle; BSNL Administrative-Building,

81 001.

To.
l. The CGMT, NETTE, Guwahat,
2-8.  The General Manager Telecom. ’
~ Guwahati/Silchar/Dibrugary/. lm‘h)‘dl/lionbmbaon/l C/p'.n/Naz,don
) 9.  The DGM, ETR, Guwahati.
10. The Principal, RTTC, Guwahati.
i1, The Principal, CTTC, Guwahati.
12.  The SDE, CTSD, Guwahati.
13. The ADT (Staff), O/o the CGMT, Guwahati.
SUB: Limited Departmental Competitive Examination for promolion to the

[ccom.) under 25% quota to be held

[ candidates of your SSA/unit, who

arc found not eligible to appear in the above examination as per Rccuutmuﬂ Rule, 2002
of SDE (I)und amendments thercof from time to time.

Copy to:

The candidates may pIcuse be informed accordingly.

The list of candidates found cligible to appear in the said examination

is available in the Circle web site — www.assam.bsul.co.in.

Erclo= as abeve.

1. All Exccutive ,\sxnuatmn ol I3SNI.,
“ 2. Notice Board.

u,w«;i‘lsv‘*-aﬂﬂ‘ﬂln.——u. R

a \

/,/‘ . -
(M
B.C. PAL)

Asstt. Dircctor Telecom. (Reett)

Pl 0361- 2736347 -

Assam Circle.

Sl —

(3.C. PAL)

PH: O361- 2736347

A
Q/

e /\v.ll Director Telecom, (.Rccll)'

R e
P T R T
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DIPATES FOUND NQT EUGIBLE TO APPEAR IN THE LDCE FOR PROMOTION TO THE
7 GRADE OF SDE (T) TO BE HELD ON 15.7.2007 (SUNDAY?

,,/ RNO NAME | DESGN UNIT/ISSA
ya 1{TUSHAR AGARWAL ‘ JTO  |[CGMTI/GH
2]JYOTISH BAISHYA JTO CTSDIGH
14|PRANOTTAM BASUMATARY ' Jto  |ETR _
 39[SUNILMISHRA Ngg®” JTO__|GMTD/DR enpewemseres
A2 PRAKASH SINGH . " JIO  (GMTDIIRT
44|SANDEEP SINGH JTO_ |GMIDIRT
66 |TAPASH ROY CHOWDHURY JIo |GMT RN
84|SMT. SHAMPA DUTTA : JTO  [GMTDIKMP
| 117INAJEIB HUSSAIN SABRI JTO  |GMTD/DR |
10 | 132|A1ZUDDIN AHMED JTO GMTD/BGN
/ 11 144 [ABDUS SABUR AHMED JTO ° IGMTD/BGN
I 12 145{SALEH MD. MIZANUR RAHMAN JTO GMTD/BGN
13 146 |BIPLAB KUMAR DEB SINGHA JIO  |GMTD/BGN |
/ 14| 156/AMULYAKUMARROY 7O |GMTR/BGN |
Vi ' 15 157 [BAIKUNTHA RAM DAS JTo_ [GMTD/BGN
16 158| RAMESH CH. RAY , 510 |GMTD/BGN
p 17 167 |BIKASH BARAN DEY ' JT0 - - |CGMT/GH
| 18 185{L MILLAN SINGH , JTO  {NETF
fo 19 192|AMITABH DAM JTO . |GMTD/NGN
e 20 198 |PREMCHAND KAMBHAMPATI JT0 GMTDINGN o
R 21 199|KAMAL KUMAR BORO 10 |GMTD/NGN
LR 22 203 {BASUDEV DEKA JT10 IGMTD/NGN
| } . 23 205iMD. ANISUR RAHMAN KHAN - , JTC GMTD/NGN
1 24 207 [MD. SAFIQUR RAHMAN JTO  |GMTD/NGN
T 25 | 208|ABANI MOHAN DAS . - 7O |GMTD/BGN,
’ [ 26 | 237]YOGESH KUMAR NAGAR , JTO  [GMTD/KMP |
f 27 . | 241{PRADNYASHIL TUKARAMJI DAHIWADE JT0 GMTDISC
|
} Central Administrattvs Trin fal
R : !
' . : 1'6 FEB 2009
B ’WW&%
uwahati Bench
gruo OOF :
‘ to B9
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ANNEXWRE > 6 |
Central.&dmms m'*’w: Friouna | S £
‘ { - Advance Copy 'y: m
- I FEB 03 e T
Dat 2‘!" August, 2008 4
To. | - =meadts N ~
_ ‘ ! uwahau Bench , S 2
& The Director(HRD) : e
Bharat Sanchar Nigam Limited
Bharat Sanchar Bhavan, H.C Mathur Lane 'y
Janpath, New Delhi-110001
N «{
(Through Proper Channel) .
-

Subject: Eligibility to appear in Limited Departmental Competmve Examination for
promotion from JTO(T) to SDE(T) held on 15t July,2007

Respected Sir,

1 With due honour and humble request I would like to submit the followmg few lmes
for your kind consideration and needful action please.

2 Sir, I have been recruited as a JTO ( Direct Recruitment ) against the vacancy for the
year 2001.My four weeks Orientation Training commenced from 17.02.2003 in S ¥
compliance to Circle office, Guwahati, Letter No. Rectt-3/72/Part-11/53 dated 28-01- . e f
2003 and after successful completion of OTP and Field Training my joining.to the -k
department as JTO was approved w.e.f.26-05-2003 as per direction of Circle offlce,

- .Guwabhati, Letter No. STES-5/43/ I’I‘ .V1/229 dated 05-06-2003. ’

\/{u, in compliance to Corporate office Letter No. 5-4/2005-DE dated 9* February, 2007
I honourably applied for LDCE 2007( TES group B) for promotion to grade of SDE(T)
against the vacancy for the year 2005-2006 but to my great surprise I was adjudged
not ehgxble for the said exam as communicated vide Circle office, Guwahati, Letter
No. Rectt-1/57/2007/29 dated 27-06-2007 ‘which dquuahﬁed me from appearmg in

prlho- o
6 | the said exam. ———

~ AR . .

4 Sir, having perused the list attached to Corporate office Letter No. 5-3/2007-DE
dated 08-07-2008 I find that few of JTOs of same recruitment year ie. year 2001
allowed to appear in the said examination , who are junior or may be senior to me
( as per the marks obtained in OTP and Phase-1 training) but not completed three
years of regular service (in the Himachal Pradesh Circle Memo No '
RTTC.JP/JTO.IND/B.NO.27(RS)/2002/39 dtd 29/08/2002 enclosed) like me . I have
doubt that in other circles also such type of candidate had been allowed to appear in
the said exam. Few of them scored more than 50% marks, which I fear, may be ‘

Contd.. 2/~

guﬁ wop) 2

nt!wd
zm.‘ o 9/ 5a°aca'¢
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selected for the promotion to the SDE (T) before me. But in Assam Circle all

candidates belongs JTO-2001 batch who have not completed three years of regular

service , disqualified to appear in the said examination. Here I have enclosed the OTP

completion training letter of HP circle candidates, in which their date of joining

shown which is after 01-07-2002,

5 Sir, you would appreciate that missing a chance in such métter will adversely affect

my carrier progression for no fault of mine and will certainly be a great injustice to
me. In this connection you may like to refer Column No. 12, Note No. 5 of SDE RR

2002 as per your office Letter No. 20-24/2001-Pers-II dated 28-02-2002 and clarification

issued by Corporate office vide letter no.2-29/2005-Pers-II dated 16-04-07 , and all
India gradation list of JTOs(DR) of 2001 batch ,presumed to have been prepared and
available with your office as the same has not been circulated.

6 Sir, 1 would, therefore, request your honour to kindly look into the matter
expeditiously and favorable action taken may kindly be intimated at the earliest.

BSNL, Dibrugarh-786001
Mob.No. 91-9435598098
Email: sunil@bsnl.co.in

'List of Enclosures:

Copy of Circle Office ,Guwahati, Letter No. Rectt-3/ 72/ Part-II/ 53 dated 28-01-2003 -
Copy of Corporate Office Letter No. 2-29/2005-DE dated 16-04-2007 .
Copy of Circle Office Guwahati, Letter No. Rectt-1/57/2007/29 dated 27-06-2007
Copy of Circle Memo No RTTC.JP/JTO.IND/B.NO.27(RS)/2002/39 dtd 29/08/ 2002
Copy of Corporate Office Letter No. 5-3/2007-DE dated 08-07-2008

~Copy of SDE RR 2002 ,Corporate Ofﬁce Letter No. 20-24 / 2001-Pers-II dated 28-02--
2002

[« MRS -SRI S
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BHARAT SANCHAR NIGAM LIMITED
L {4 Govt. of Irufis Enterpeist) ‘ .
. CORPRATE OFFICE - DEPARTMENTAL EXAMINATION SECTION
o™ PLOOR, ‘A’ WING, STATESMAN HOUSE, BARAKHAMBA ROAD, NEW DELH1 - 110 001
N * w*h & .

No. $-3/2007-DE - ' Date: 8" July 2008 .

To . ,
All the Chief Genersl Managers of Telecom Cireles, BSNL
Chief Genera) Manager Kolkota Telephones/ Chcnnal Yelephones, BSNL
Chief Geoeral Mansager Mtce. NTR, BSNL, New Delhi N

sub: Limited Departmental Competitive Examination for promiotion to the grede of SBE (T)
undér 25% quota heid on 15.7.2007- Declaration of result.

S0 The merit lists -of ‘candidates who -are successful in-the Limited Departmental
- competitive Examimation for promotion to the grade of SDE (T) under 25% quota heid on
"~ 157.2007 are annexed to this letter. -~ o

2. ‘The candidates who have secured the minimum pass maris of 50% in each Paper

.- grq given in Annexure A and those who are passed under the relaxed standard i.e. 43%in

gach Paper are given in Annaxura B. The marks secured by these sucoessful candidates,
categoty and year(s) of eligibliity have also been ghen {'Y'= Yes, ‘N'= No).

3.  The examination was held for filling in vacancies peérmaining fo the five years l.e.
~ 2001-02, 2002-03, 2003-04, 2004-05 and 2005-06. But due to pending court cases and
intesim direction of the Horble MP High Court in WP No. 8521/ /2007 and Orissa_High

Court In WP{C} No.  of 2007, it is nog possible to declare the result yearwise, As such
-*"‘? _ the cesult has been prepared based on the merit position only without taklng into

. considenition the year-wise eligibllity and vacancies. Pers. Il Branch, BSNL Corporate
Office will allot the vacancy year or seniority to these successful candidates verifying their
sVigibliity against a particular year.

4 As directed by the Hon'tile High Court of judicature at Jabalpur, Madhya Pradesh
vide s interim order dt. 13.7.2007 in Writ Petition No. 852142007, 8 special examination
for the petitioners; along with other similarly placed persons shall be iﬁié’l&ﬁi"’é’iﬁ
getitioners succeéd In the petition. Also, #s directed by the How'ble High Court Orissa,”
Cuttack o WP; [C) No. 6613 of 2007, the result shall abide the. decision in_the writ
. petition. * o N .
5. The names of successful candidates, their Roll Nos. , Category and year of efigibility
" have been shown as flirnished by the Circles. The Roll Nos. of the candidates of Gujarat
Cirde which have been shortened a iittle keepirig the essential factors intact. The category
of ‘OBC as mentioned by a few Circles has been taken as ‘OC, this being a promotional

examination. - S o . A
M Contd...2/-
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6. 8SNL co rmwel the rlzht to, cancel the resu|t of any candidat:e who may have
been dedamd su:cesslul madvem-.nﬁy, if and when' such mistake is dmcwd

Asstt Director General (DE)
Cow w : ‘ o

1 ADG{Pers II), BSNLC.O. (2 Copies) for kind mfumlatlon and further necessary action.
2. PPS to Dir{HRD).

3. General Secretary SNEA/ AIBSNLEA.
- 4. Notice Board. : » '

5. ADG (IR} - To upload the resultin BSNL intranet site. 57T
{A. Sinha)
Asstt Divector General (DE)
K 7 4‘{-??m,: :";,' oo ies o
@!im’;rz;:p#.' t Sy

guwamtr Bench
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Annexure- ‘A’

(Annexure to Letter No. 5- 3/2007-DE dated 08-07-2008)

- 3% -

Merit list of the successful candidates who have secured minim

um pass marks 50% in each Paper in the

SDE{(T) Limited Departmental Competatwe Examination held on 15. 7.2007

[Roll No. Name 3:59" paper -1 | Paper-11 ;:::L 2001-02|2002-03| 2003-04| 2004-05| 2005-06

104|HPT-2007/LDCE/SDE/1061 {Dayanand Shan-na ocC 74 74 148 N N N N Y
T 365|HPT-2007/LDCE/SDE/1079 |Shashank Sekhar ocC 68 68 | 136 N N N N Y
_857|HPT-2007/LDCE/SDE/1055 [Digvijay Singh Rana ocC 65 65 130 | N N N N Y
639|HPT-2007/LDCE/SDE/1058 {Arun Kumar oC 64 64 128 N N N N Y
828|HPT-2007/LDCE/SDE/1080 |Deepak Agarwal ocC 64 60 124 N N N N Y
926|HPT-2007/LDCE/SDE/1056 [Sanjay Kumar Gupta ocC 65 57 122 N N N N Y
988lHPT-2007/LDCE/SDE/1091 |Pappuri Venkata Gin Babu | OC 67 54 121 N N N N Y
1010|HPT-2007/LDCE/SDE/1007 |Nikunj Goel oC 56 64 120 N N N N Y
1059|HPT-2007/LDCE/SDE/1057 ‘{Rajesh Kumar oC 57 62 | 119 ] N N | N N Y
1604|HPT-2007/LDCE/SDE/1230 |S. Kanakalakshmi ocC 53 54 107 | N N N N Y
1680|HPT-2007/LDCE/SDE/1027 |Anui Katiyar oc | 54 51 105.| N N N N Y
266|CGNES-B/2007/054 ____ |Vijay Mohan Singh oC 66 73| 139 N N N | N Y
, 325|CG/TES-B/2007/020 Amit Sharma oC 68 69 137 N N N N Y
I 378|CG/TES-B/2007/001 P. K. Sahu OC 60 75 135 N N N N Y
‘%@; T bR BEERTOT 402|CG/TES-B/2007/Q21 Kanaklata Tambrey SC 74 61 135 N N | N N Y
1§ Centrat sminist srative Tifounal 435|CG/TES-B/2G07/046 Umesh Nath Mishra 0oC 64 63 133 | Y Y Y Y Y
439|CG/TES-B/2007/023 Hemant Kumar Sinha . OC 66 67 133 N N N ‘N Y
i 548|CG/TES-B/2007/012 |Sohan Lal Verma oC 61 69 | 130 | N N N N Y.
1 g FE8 2008 550[CG/TES-B/2007/077 Vimal Kumar Shrivas 0oC 63 67 130 N N N N Y
' 905|CG/MTES-B/2007/024 Mohd Akram ocC 57 65 122 | N N N N Y
o el 1044|CG/TES-B/2007/036 J. P. Prasad oC 68 52 120 N N N N Y
ywahati Bench 1114|CG/TES-B/2007/039 Manoi Kumar Verma oC 55 63 118 N N N N Y
~1173|CG/TES-B/2007/Q56 Poonam Chand Mahato oC 58 59 17 | N N N N | .Y
1211|CG/TES-B/2007/071 Ravi Shankar Kushwaha 0OC 52 64 116 N N Y N Y
1250|CG/TES-B/2007/010 Varsba Gupta OC 62 .54 116 N N N N Y

1317|CG/TES-B/2007/048 Krishna Kumar Sharma oC 55 59 114 | Y Y Y Y Y
Cop) \_—1351]CG/TES-B/2007/042 R. G- Qurwani SC 63 51 114 N | N N N Y
osifind) t0 D6 EFUE T 1402|CG/TES-B/2007/070 Lily Kaviraj SC 54 58 | 112 | N N N_ Y Y
@Qwiﬂgi _ 1523|CG/TES-B/2007/093 Prashant Dewangan ocC 53 56 109 N N N N Y
e % 1637|CGH'ES-B/2007/081 Dileshwar Thawre SC 53 53 106 | Y Y | Y Y Y

Advocat?
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BHARAT SANCHAR NIGAM LTD. ! J
(A Govt. of India Enterprise) I
Office of the Chief General Manager Telecom. ' {
Assam Telecom. Circle, BSNL Administrative Building, !
_ Panbazar, Guwahati-781 001. ot
No. Rectt-1/57/2007/62 Dated at Guwahati the 05.11.2008. '
S T, E
To, ;
?- +
The General Manager Telecom., '
BSNL, i
Dibrugarh. .
SUB: Limited Departmental Competitive Examination for promotion from ~
JTO (T) to SDE (T) held on 15.7.2007 Representation of Sri Sunil
w Mishra, JTO - regarding. Sr—- :
REF: * GMTD/DR letter No. QM-1012/25 dated 2.9.2008. 1
{
i
With reference to the above, it is intimated that the candidature of Sri
Sunil Mishra, ITO, for appearing in the above examination was rejected on the ground - |
that the candidate did not complete the requisite 3 (three) years of regular service as on t
1.7.2005 as per data furnished by the candidate in the application form. )
Moreover, it is worth to mention here that the list of candidates found not
- eligible to appear in the said examination was sent to all heads of SSA/Unit for
information of all concerned vide this office letter No. Rectt-1/57/2007/29 dated
27.6.2006 and the list of candidates eligible to appear in the examination was also
available on the Circle website well before commencement of the examination.
There was no objection/appeal before the commencement of the
- examination regarding the rejection of candidature of the applicant.
3
Therefore, there is no scope on the part of the Circle to give any remedy to
the applicant at this stage after the declaration of the result.
The applicant may please be intimated accordingly. P
(N.K. Rabha) }
' Asstt. General Manager (Admn)
Copy to: \§/Shri Sunil Mishra, JTO (OCB), BSNL, Dibrugarh, wer. to his application

dated 25.10.2008.

(N.K. Rabha)
y Asstt. General Manager (Admn)
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ANNEXORE 29

22™ December’2008
To,
The Chief General Manager é}’-'"ﬁh DIt ras ars -
Bharat Sanchar Nigam Limited entral Aﬁminfﬁ&%‘fwm :
Assam Telecom Circle unat,
Panbazar, Guwahati-781001 ! § F
t8 2009
(Through Proper Channel) ’T&Tg T
Uwahatj Bench f

Subject: Eligibility to appear in Limited Departmental Competitive Examination for
Promotion from JTO (T) to SDE (T) held on 15% July 2007.

Ref:- Your office Letter No. Rectt-1/57/2007/62 dated 05/11/2008 issued by AGM(Admn.)

Respected Sir,

With due honour and humble request 1 would like to submit the following few lines for
your kind information please. :

With reference to the your office letter mentioned above, it was informed to me that my
candidature was rejected because 1 have not completed the requisite 3(three) years of service
as on 1.7.2005 as per data furnished by me in application form.

Sir, 1 am not able to understand that why my candidature to appear in the said
examination was rejected from Assam Circle whereas candidates of different circle (Name of
such candidate given below) were allowed to appear in above said examination without
completion of three years of regular service in the grade of JTO.

Name of Candidate Date of Joining in | Allowed/Not Roll No in the list of
BSNL as trainee | allowed in LDCE | LDCE result where
(Circle) JTO(T) to SDE(T) | candidates  secured

B exam | minimum 50% marks

Sh. Rajesh  Kumar | 05/08/2002 Allowed to appear | HPT-

(2001-Batch ) (Himcahal Circle) | in LDCE | 2007/LDCE/SDE/1057

Sh. Sunil Mishra | 17/02/2003 Not Allowed in

(2001- Batch) (Assam) , Assam Circle

Sh R .G Qurwani | 26/05/2003 Allowed to appear | CG/TES-B/2007/042

(2001 Batch ) Mabharastra Citcle | in LDCE

~

Sir, as for as the matter of appeal/ objection before the commencement of examination is
concerned regarding that 1 would like to inform you that after seeing the result of the said
exam 1 came to know that there are the name of candidates of different circles who has
completed their Phase-1 training with me found eligible and got selected.

- e . ot - .
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I humbly requested regarding the chance for appéaring in the LDCE-2007 _ E
(TES group B) for promotion to the grade of SDE (T) which was refused to me whereas JTOs - i
junior to me (As per Phase-1 training marks) in Assam Circle (Name given below) also E
allowed to appear in the said exam putting me to great disadvantage which will adversely - B i
affect my carrier progression for no fault of mine. This is clear-cut violation of Column No. f
12, Note No. S of SDE RR 2002 as per Corporate office Letter No. 20-24/2001-Pers-II dated Y
28-02-2002. .y
Sir, It seems very clearly that Gradation list was not followed properly at your good R
office while screening. , L e 4
| Name of the | Percentage of | Year of | Roll Number in | Remarks j -
candidate marks in | Recruitment | LDCE Exam g
Phase-1 s
| training - W~ /]’W R A
Sunil Mishra 92.8 2001 ~ [ Not Allowed Letter  no.  Rectt- l
- ) ] o , , 1/57/2007/29dtd27.6.07 | I
Waryao Sareo [ 873 2001 | ASM/SDE-2007/212 |
P.Yellamandaiah | 91.9 o 2001 | ASM/SDE-2007/202 | ' .
arihaddu 86.7 2001 ASM/SDE-2007/203
\A Seshagiri Rao r\// ,
Sir, in this regard it has been informed to me that there is no scope on the part of the |
Circle to give any remedy to the applicant at this stage after the declaration of the result. I am
compelied to reproduce these facts before honorable court to get the proper _]l.lSthe :
This is for your kind information please.
BSNIZ Dibrugarh-786001
~ Mob.No. 91-9435598098
Email: sunil@bsnl.co.in I
Copy to:- -
The Director(HRD),BSNL,New Delhi for kind information please. : g\
£
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{1 dbend SDEp ion doc

. Bharat Sanchar Nigam Limited "~ . -
‘ (A Government of india Enterprises) =" - .
Office of the Chief General Manager ,BSNL >0 70
Assam Telecom Circle Administrative Building 3rd Floor .~ ’
Panbazar Guwahati ~781001 S o
No. STES-5/2Pt-V 11/89 ' RS Dated at Guwabati the 26-}1-2008
Sub:- Promotion of JTOs to the grade o‘l‘f\,‘S.‘D;Eu(Tclccom) in B.S.N.L.
under Competitive Quota (25%) on - the basis of Limited
Departmental Compctitive _ljlxamination held on 15-07-2007. '

in pursuance of B.SN.L., Corporate office Memo No 1-14(Postings)/2008-Pers-
1t datcd 03-11-2008, the 84 (Eighty Four) Executives as mentioned in the enclosed Annexure,
arc hereby promoted from JTO to the grade of S.D.E. (Telecom) undet competitive quota (25%) , B
in the 1DA pay scale of Rs.1 1875-300-17275/- from the date they assume charge of the higher L
post and posted 10 the SSAs/Units as shown against theit names to have immediate effect. - BT
Provided that : : B o S » :
i)  They have been absorbed in B.S.N.L. on permanent basis - .
i)  Nodisciplinary ] vigilance case is pending against im / her and no VC is withheld in _ o
rerms of instructions contained-in GOl (DOP&T) OM 2201174191 -Eitt.(A) dated 14- o
09-1992. S : o T
i) The cumrency of any penaity against the officer is over o ,
vy The officer is not on deputation io TCIL orany other organization _ o T
b The Head of the SSAs / units concemed may please ensure shat the promotion/ -~
posting orders in réspect of officers found cligible after fulfilling the above conditions are issued
with immediate effect and such officers is relicved accordingly so 8s to'chable them 10 join their
promotional assignment immediately. . P . L.

Ly oRe

3. JTOs in the list shown in Aancsure who have.opted for DOT or who have not ~
given any option for their absorption may not be pmyqotgd . Such cascs may be reported to this
office. : : T T T ' woo
4, The SSA heads Junits concered may please cnsure that the promotion/posting
orders in respect of officers found eligible after fulfifling the above conditions arc issued in time -
10 enable the officers to join their promotional assignment., and the officer is relieved within the
prescribed time limit of 40(Forty) days( including the joining time) from 1the date_of issue-of

BSNL order. o : v e T T s
5. in case the officer concerned £o'ls to join the promotional assignment within40 = -
{forty) days from the date of issuc of BSNL Carporate Office order, he/she should not be atiowed S e
to join the post thercafter. In such a casc the promotion order <hall become inoperative and the T
matter shall be reported to this office for farther necessary action. ‘Furiher ‘no. request for - R
modification of promotion / posting order shall be entertained. -~ L Lo B

6 The teave, if any requested by the officers, who Jias been posted on promotion to RS
a dificrent circles should not be allowed. If any afficer desircs leave, he { she can apply for leave S A
10 new competent Authority under whor he 7 she has been: posted-onty after joining the new - S
‘pgst and the competent Authority will sanction leave, if it is considered justified in the normal .. S
- Course. ' . L e e o o el
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7. The dale on which the above order is given effect to may be intimated to this .

24

office and a consolidated report of the ofticers who have been relieved/have joined their new

postings may also be sent immediately onicxpiry of 40(forty) days from the date of issue of

BSNL order.

8. - The vacancy/panel years against which the officers are shown as eligible in the
Annexure have been prepared on the basis of the results as per BSNL Corporate office letter no.
5-3/2007-DI: datcd 08-07-2008 and modification/corrections intimated by SSA -heads/units . The
scmonty of the officers promoted under thfs order shall be determined in accordance with the
rulcs in force and will be issued separatcly by the BSNL Corporatc Ofﬁcc

9. . The aforesaid promotion ordcr is provisional and is subject to the outcome in
CWP No.4697 filed in Hon’ble High Court of Rajasthan , Jaipur Bench , vide order dated 15-10-
2008 and lawsuits pending before any courts regarding thenr regulation ot‘ seniority /promotnon in
the SDE(Telecom) grade.

0. . The particulars of offi cers\may also.please be updatcd in the HRMS as soon
as they join as SDE(T) on the basis of (his ordcr

Necessary charge report -m;ny be submitlcd to all concefnéd. '

This issues with the appmvn‘l of the Competent Authomy
Enclosed:- Annexure (Two Pages).
Sd/-
(P.S. Bhattacharjee)
Dcputy Gcneral Manager (Admn)

Copy 10 :- . D
1 The AGM(Pers.-11),BSNL Comorate Office, Personel- 11 4* Floor, Bharat Sanchar
Bhwan New Delhi-110001. ;
2. The PS to C.G.M. B.S.N.L., Assam Lm:lc Guwahati. - for kind mfom\auon to CGMT.
.. 3-24. The CGM,BSNL, Telecom Cimle,?
" Bihar/Kerala/T: amllnadu/Chamshgam/UAUJarkhnnd/Maharastra/CG/Pumab/
Kamataka/RaJasthnn’ETR/NTR/Andhumdesh/DNW/Gu_]rat/UP(East)/
Madhya Pradesh/CTD/West Bengal/T&D/BSNL, CO, , New Delhi. -
25. The GM (Personel), BSNL Corporate Office, 4" Floor. Bharat Sanchar Bhawan
New Delhi - 110 001.
26. The CGM, NE TASKFORCE, Uzaq azar, Guwahati — |.
27-33. The G.M.T.D/Kamrup /Jorhat / Bongaigaon/
. Nagaon/Tezpur/Dibrugarh/Silchar. 1 .
34-38. The GM/(IT&Ml\tg)/CMTS(O&M)/LMTS-(Plg&Dev)l(BD&Dev)/(Admn&Op),C 0,
Guwahati.
39. The GM (ETR) 8 Floor, Admlmstranve Building, Panbazar, Guwahati - 1.
- 40-44, The DGM/( Admn)/CMTS(O&M)/(CMTSv(Plg&Dev)l(Mktg&lT)/(Vlg), C.0, Guwahati..
45-46. The AONA&PY(CA), Circle omce, Guwahati.
47, The Rajbhasa Adhikari, Circle Offiae, Guwahati.
48.  HRMS Cell, Circle Office, Guwahati. O‘b
49.  Guard File. \
‘ M.C. :)Ldak)

Asstt, Director Telecom (Staff)

yuo WOV

gortf* o
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1

Panbazar Guwalati -781001

For C. G. M., B.S.N.L., Assam Circle
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No.STES-5/2/Pt-VIligS

. ANNEXURE

Z9 .

Dated at 26-11-2008

List of Executive Promoted from JTO to the Grade of SDE(T) against 25% Competitive Quota '

i Mert SU {Namvt of the officers Staff  Cate {VacancylRecruiting {Present Prestnt  |Posting on promotion to
lo.‘::; As :: }{SIShrizSmtiMs) No. gory [Year [Circte ::Ii:;:gng ssw:/':::igsn ‘s“;:(;”)";:'“' ssAuMT
BSNL lcer Assam
co  lssni . Circlo
orgar {CO
ota.03 jordor
11708 jatd
s 033y
08
2031 79INrinal Kanti Nata __1150078] OC 1200102 [Assam __ [Assam  |Bongalgaon |GMTD. BONGAIGAON
2| 2451 g7{Ratan Dey Sarkar __| 1560096} OC {2001-02 jAssam Assam Nagaon {GMYD, NAGAON
3 338 338!Utpal Hazanka | 150137] OC {2001-02 jAssam . lAssam Jorhat GMTD, JORHAT =~
4 11 207!Dhrubajvoh Das | 1502061 .OC [2001-02 {Assam - |Assam Dibrugarh i{GMT0D, DIBRUGARMH
£ 600} 222[8hairod Gohain 1502211 OC {2001-02 {Assam {Assam Dibrugarh |GMTD, DIBRUGARH
51 B22] 304|Kiran Nath 150303} OC [2001-02 jAssam Assam __ |Bongaigaon {GMTD, BONGAIGAON
7] 1337} 427|Rajib Kumar Duna 150426{ OC ]2001-02 jAssam Assam___ |Oibrugach - {GMTD, DIBRUGARH ]
€; 1221} 452]Narendra Nath Bhattacharied 150461 OC {2001-02 [Assam Assam  |Nagaon  {GMTD, NAGAON |
116-8 | £24]Jagen Ch.ddedhi 150623| SC [2001-02 JAssam_ = jAssam Bongaigaon [GMTD, BONGAIGAON
201 §338] 684{Utam Dey ) ] 150683} OC 12002-03 |[Assam _ |Assam___ [Bongaigaon [GMTD, BONGAIGAON
141 £531 788JAkshaya Kr. Das 1150787] OC |2003-04 |Assam __ Assam  lgongaigaon |GMTD, BONGAIGAON
12] 851} 794|Dipak Ded 1507931 OC J2003-04 -[Assam Assam __|Dibrugarh [GMTD, DIBRUGARH' J -
31" €71]| _7&5;Oriva Ranjan Cranda 150798] OC [2003-04 |Assam Assam _ Isichar _|GMTD, SILCHAR | .
*4] 1324 805jsahar Ali - 150805] OC }2003-04 jAssam Assam - jTezpur {GMTD, TEZPUR =
151 1316} .807|Grindra Nath Kalta 1150806] OC [2003-04 |Assam __ 1Assam _ |Bongoigaon |GMTD, BONGAIGAON
‘€] 1368 S08iRanji Samma 1150807 OC 12003-04 |assam__JAssam  [Kamrup |GMTD, KAMRUP . | R
271 t574] 619[Hitesh Choudhury 1150818 OC {2003-04 [Assam _ lAssam ~ [Kamrup |GMTO, KAMRUP i | .
‘8] 1586] B22{Jav Prakash Sharma 150821} OC [2003-04 [Assam _ fAssam ~ |Dibrugarh [GMTD, DIBRUGARH | .
14l 16371 823[NazrulIslam 150822] OC {2003-04 |Assam Assam  {Bongaigeon [GMTO, BONGAIGAON]
i 20| 1644( 525|Abdul Aziz 1150824} OC [2003-34 {Assam Assam - |Kamrup [GMTO, KAMRUP, _ | -
=1l 1843] €27|Ramanu) Dey Purkayastha | 150826} OC [2003-04 {Assam_ lAssam __ |Kamrup _ |GMTD, KAMRUP s~ | .
i 22138-B | 8§3Z{Anali Sarkar _1150831{ SC [2003-04 |Assam - TAssam  {Kamrup . |GMTD, KAMRUP v+ |
23] 280 | 991|M.Venkateswar Rao {1 150990] SC_12005-05 JAssam . jAssam __ [Bongaigaon |GMTD, BONGAIGAON] *,
24} 500} i0BE{Yedu Ram Sud-eer 1151087] SC 12005-06 [Assam {Assam ° ‘{Bongsig GMTD, BONGAIGAON
25] 1371§1466|P.Yellamandaiah | 151465] SC {2005-06 {Assam |Assam " [Dibrugarh jGMTO, OIBRUGARH |
28] 1634} 1565[Rejeev Ranjan Singh 11515641 OC 12005-06 {Assam = [Assam |Nagaon* |GMTD, NAGAON . {°°
© 271720-8116781Dinesh Kumar 1516781 SC [2005-06 [Assam __ |Assam __ |Nagaon |GMTD,NAGAON = |-
t 28] 779] 289|Sailen Kakali 1502881 OC {2001-02 Jassam  INETF {GMTD, DIBRUGARM
¢ 28] 1185] 445]Manas Chakraborty § 150444! OC [2001-02 |Assam INETF GMTD, DIBRUGARH
© 32] 1286]3422]Anving Kumar Singh ] 15614321 OC 1200%-05 {Bihar |Bihar GMCMTS(0&M),COIGH
| 33] 1281{383¢{Vima! R 151433] OC [2005-06 {Kerala {Kerala. GMTD, DIBRUGARH
i 22] 1284]1435{Vday Knshnan S 151434| OC {2005-06 {Tamilnadu [Tamilnadu - {GMTD, DIBRUGARH
: 33| 3207] 1436iAwachesh Kr. Singh 1 151435] OC 1200506 {Bihar {Bihar = . {GMTD, DIBRUGARH |
i 34| 1286]1437Chinnasamy V 151436] OC {2005-05 {Chittishgarh [chitishgarh | GMTD, DIBRUGARH | - .
;_35) 1306[3443|Baju T.V 1 151440] OC 12005.06 [Kerala_ __ |Kcrals |GMTD, DIBRUGARH | -
( 381 1370} 1442|Saurabh Sohari 1 151441 OC §2005-06 JUAL UAL i " |GMTD, DIBRUGARH | -
© 37| 1313]444{Shantanu Lala 1151443 OC {2005-06 {Jharkhand [Jharkhand _|GMTO, DIBRUGARH |
38] 3314{1445][Sarang Arun Aaik 151444| OC J2005-06 MK |MH ) _{GMTO, DIBRUGARH |~
381 13181 1246{Sanjay Kumar Gupta 151445| OC {2005-06 [Punjab ~ [Punjab GMYD, DIBRUGARH |
23] 13281 3547{Samir S. Chavan 151446] OC {2005-06 [Karmnatok ~ {Karnatok | {GMTD, BONGAIGAON
41] 13201 1450]Pankaj Kumar Yadav 151448 OC [2005-06 |Rajasthan Rajasthan GMTD, KAMRUPY” | °
«_¢2] 1332!1452|Manu Babu G 1151451] OC |2005-06 [Kerala ___ |Keraia GMTD, JORHAT
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List of Executive Promoted from JTO to the Grade of SDE(T) against 25‘2 Comgetmve Quota

S, JMerit ISI. (Namr of the officers IStaff |Cate [Vacancy|Recruiting Present ‘::*8:"' :‘?g':d:ﬂoimmwoﬂ 0
No.{No- 8¢ 1% [{SISharSmuMs) INo. |gory |Year |Circle g:cr:(e‘ng SSAUNIn SDE () under SSATUNIT]
BSNL jper ! Assam . .
CO  |BSNL - Gircle
forder -1CO
-0 jorner
11708 (e,
(UL
08
431 1333} 1453|Santosh Maha:o 1 151452| OC {2005-06 |[NE- {ETR GMTD, BONGAIGAON| ..
44| 1334]1454{Suman Kanti £aha | 1514531 OC 12005-06 {Jarkhand {Jarkhand ~|GMTD, BONGAIGAON -
451 13364 1455(E.V. Sunil Kumar [ 151454] OC {2005-06 [AP AP _{GMTD, NAGAON
46| 13391 1457]Pandey Sunll Kumai Vishwanath { 151456] OC [2005-06 [MH _ [ONW “|GMTD, JORKAT
71 1342[ 1458]Anuj Saxena 151457].0C 1200506 [MH  |MH GMTD, JORHAT -
W, 481 1351]1458{R.G.Qurwani 151458] SC ]2005-06 |CG 1CG GMTD, JORHAT
491 1352] 1460|R.V. Sharma 151459} OC }2005-06 Gu;rat {Gujrat ~ {GMTD, JORHAT
50| 135611462]Bnjesh Kumar Singh _ 1151461 OC 1200:-05 jUP(East) ‘UP(East) JGMTO, JORHAT
51] 1359} 1464|Manoj Balbhini Kutkami 151463} OC {2005-06 |[MH MH [GMTD, JORHAT
52] 137411467 |Madhurendra Gupta 151466] OC 12005-06 [MP iMP |GMTD, JORHAT
53| 1376]1468}Jamoaonkar Yogendra J 151467| OC [2005-05 jMH MH ~ |GMYD, JORHAT
. 54) 1379] 1459]Balasaheb 83 yan Bankar | 151468] OC }2005-06 {MH {MH GMCMTS(P&D)COIGH )
55{ 1383} 1470] Suchakar Pathak 161468] OC ]20065-06 |Bihar Bihar GMTD, SILCHAR
i 58] 1364} 1471{Sundaraganapathv K 1514701 OC {2005-06 |Tamilnadu |Tamilnadu| GMTD, SILCHAR |
| 574 138711472iSudip Jyoti Dhar 1151471} OC {2005-06 |CTD _ CiD GMTD, KAMRUP .~ | : -
! 58f 1394{1473{Sudheesh AN - 1151472] OC |2005-06 |Kerala |Kerala GMTD, SILCHAR :
f 53] 1405] 1475]Ram Kumar Ram { 151474] SC ]2005-06 |Jarkhand {Jarkhand GMTD, SILCHAR
i &0 14061 1476{V.M.Patel 1151475] OC 12005-06 |Gujrat Gujrat GMTD, SILCHAR :
¢ [ 811 1410} 1477 Anil Kumar Dvavedi 1514761 OC [20CJ3-06 |WB WB GM(MKktg.817T), C.OIGH| - -
" A 621 141111478[Rajesh Kuma: 151477{ OC |2605-06 {Bihar |Bihar _AGMTD, SILCHAR L
i | 63] 14161479|Navas M 1151478] OC [2005-06 |Tamilnadu_|T&D GMTD, SILCHAR
f 84 1426]1482]Richard Paul A 151481 OC ]2005-06 |Tamilnadu |Tamilnadu GMTD, SILCHAR
;165§ 14391 1488|A Venkat Ramana 151487 OC ]2005-06 |AP AP ) GMTD, NAGAON . o
| 85| 1440] 1489{Tamal Roy 1 151488] OC |2005-06 {CTD CTD GMTD, KAMRUP_— .~
. 5§71 1448]1496|Thangaraj G 1 1514951 OC {2005-06 |Tamiinadu |Tamilnadu GMTD, TEZPUR
! 66| 144911497{Pavalakkodi S 151486] OC 12005-06 {Tamilnadu 'Tamrlnadu ] GMTO, TEZPUR
i 6¢! 14501 1498 Bishwajit Kumar Sinha 151497] OC ]2005-06 |WB WB GMTD, NAGAON
i 70! 1468|1502]Kumar Mukesh 151501| OC [2005-06 |Bihar ETR GMTD, NAGAON -
g 74f 1508/ 1513{R.S.Shende 151518} SC j2005-06 {Guyjrat Gujrat ] GMTD, NAGAON °
72] 1529} 1528]Mohan Krishna V.S - 1151527] SC [2005-06 {|Karnataka |Kamataka | GMTD, JORHAT -
73] 1538{1532{Binnu P. Rajan 1 151531{ SC 12005-06 {Kerala Kerala ) _ |GMTD; SILCHAR R
741 1547]1535|Kuldeep Singh ) 1515341 SC 12005-06 iNTR BSNLCO |~ GMTD, BONGA!GAON N
78} 189611554 {Ravun Sadanandam | 151553} SC |2005-06 |WB {wB GMCMTS(O8M),COIGH | .
761 1821|1581 {Biswajit Chowdhury 1 151560] SC 12005-06 |WB WB GMTD, KAMRUP \ -
771 1645}1568)Sninivasa L 1151567] SC [2005-06 |Karnataka |Karnataka GMTD, NAGAON
75| 154¢]1570]E.Janardhan [ 151568] SC [2005-06 |AP . {AP GMTD, NAGAON
79] 1666} 1573|P.Suresh Kumar 1 151572] SC [2005-06 |AP 1AP ~ |GMTD, NAGAON
3C{55-B | 1643{Sanjay Kumar Netam 151642] ST [2005-06 [CG CG °  |GMTD, TEZPUR
84157-8 {1645|Srdhar B 151644] SC }2005-06 |Kamataka |[Karnataka GMTD, TEZPUR
82{58-8 {164€1Binay Kumar 151645] SC [2005-06 (w8 WB GMCMTS(08M),CO/GH
§3{85-B {1653|Vijav Darshar Modak | 151668] SC [2005-06 MR {WTR GMTD, TEZPUR
52{86-8 _|1570]|Chandrashekar Ganesar | 151669] SG ]2005-06 |Karmataka |STR GMTD, TEZPUR -
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GUWAHATI BENCH v

E%emmi Mmmm’em‘u v TRE
el vl ‘W@Q 0.A n0.26/09

v' \U'\\ “ MG Sri Sunil Mishra
{7 ‘. (\%‘i\ ..Applicant.

F CorneiaiSeng | -Vs-
i ‘Wﬁﬁ?ﬁf‘ ”‘“‘t@gf 3 Union of India and ors

s s

...Respondents.

INDEX
:\Sil. ‘| Annexure particulars Page no
0.
T Written Statement e
R Ver-ifi_cation %
Copy. of the letter dated 16.04.07 under no. 2-
3 A 29/2005/Pers.-1I issued by the BSNL Corporate q ~(
Office, New Delhi
Copy of the application form of the applicant
s B dated 27.03.06 (2
Copy of the list of eligible candidates dated
> ¢ 27.06.07 under no. Rectt-1/57/2007/28 13- (7
Copy of the list of non-eligible candidates dated
6 D 27.06.07 under no. Rectt-1/57/2007/29 20~
P

i % 4/5\%’} 04

Mrs. Manjula Das,
Panel Counsel, BSNL,
CAT, Guwahati bench.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GUWAHATI BENCH

In the matter of:

0.A n0.26/09

Sri Sunil Mishra
.................. Applicant

- =Vs-

Bharat Sanchar Nigam Limited & ors.

Gu‘:«ahﬂati Bendh
TARE HGIS

cernenenns ..Respondents

..AND..

In the matter of:

Written statement on behalf of the

respondents
(WRITTEN STATEMENT ON BEHALF OF THE RESPONDENTS)

I, Sri Surendra Nath Chakravarty, S/o Late Taranath Chakravarty,
aged about 55 years, R/o Ulubari, Guwahati-7 in the district of Kamrup (M),
State of Assam, presently working as the Assistant Director Telecom (Legal),
0/0 the CGMT, BSNL, Assam Telecom Circle, Panbazar, Guwahati-1 do hereby

~solemnly affirm and state as follows:-

1. That I am the Assistanf Director Telecom (Legal), O/O the CGMT,
BSNL, Assam Telecom Circle, Panbazar, Guwahati-1, competent and authorized
to file this written statement on behalf of the respondents of BSNL. I have gone
through the Original Application and have understood the contents thereof. I am

acquainted with the facts and circumstances of the case thereof.

2, That I do not admit any of the averments except which- are

specifically admitted hereinafter and the same are deemed as denied.

3. That before traversing the various paragraphs of the present

Original Application, the answering respondent would like to place before the
g \})’g Hon’ble Tribunal the brief facts of the case.

T g N

Lg?wp Y BRIEF FACTS OF THE CASE:

S\

gw?w*dw/m W(WW
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3.1 The applicant who is a Junior Telecom Officer (OCB) in the Office
of the OCB Exchange, Khaliamari Road, Dibrugarh in the District of Dibrugarh
applied for appearing in the Limited Departmental Competitive Examination for
promotion to the grade of Sub-Divisional Engineer (Telecom) under 2_5% quota
on 27.03.06 for vacancies pertaining to the year_zeC‘)fo_-_Q_S_and 2005-2006.
/ ‘“f_____—.._—-—"

3.2 That the method of recruitment relating to the said post was
governed by the Recruitment Rules of Sub-Divisional Engineer (Telecom), 2002
(hereinafter ‘the Rules’). Column 12 of the Schedule appended to the Rules
states as follows:

“Promotion:

75% by Junior Telecom Officers (Telecom) with three years

regular service in the grade.

25% by Limited Departmental Competitive Examination from

— : amongst Junior Telecom Officers (Telecom) who have_rendered /
;\:ntgaf Administrative 1
AT mmTER

ibunal not less than Three (3) years regular service in the grade on 1%

July of the year of Examination.

“n o an .
B Note: - In case of non-availability of sufficient number of officer
Guwahati Beich for filling of these posts by promotion/by selection in a particular
‘ﬁ- ang recruitment year, the unfulfilled vacancies shall be diverted and
filled up through Limited Competitive Departmental Examination
and vice versa subject to the condition that the quota shall be
restored in subsequent recruitment years.
2. Promotion of JTOs shall be made on the basis of an All
“India eligibility list at Corporate Office only.
3. The crucial date for determining the eligibility list shall be
1% of July of year to which the vacancies pertain.
4, The syllabus and rules for conducting LDCE shall be such as
the Board may prescribe from time to time.
5. Where juniors who have completed their qualifying
eligibility service are being considered for promotion, their seniors
would also be considered provided they are not short of requisite
qualifying/eligibility service by more than one year.”
3.3 That the BSNL Corporate Office, New Delhi vide letter dated

16.04.07 under no. 2-29/2005/Pers.-II had intimated the crucial date for
reckoning three years of regular service along with other guidelines which are

mentioned below: . -

Soedba 190 %W”?
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Vacancy vear Eligible Candld'*‘te*sm:"
2001-2002 Completed three years as on 01.07.01
2002-2003 : Completed three years as on 01.07.02
2003-2004 Completed three years as on 01.07.03
2004-2005 Completed three years as on 01.07.04
2005-2006 Completed three years as on—01.07.05
3.4 That the applicant, Shri S.N. Mishra, applied for the said

departmental examination for the vacancy year 2004 05 and 2005~ -06 by
submitting his application form showing his date ofJommg in the Junlor Telecom
Officer (JTO) cadre as 26.05.03. He was, therefore, found ineligible to appear in
the said Examination since he had not complet_e_cl_tg_ree years of continuous

s e

service in the grade of JTO as on the cruaal date of 01.07. 05 for the vacancy
year of 2004-05 and 2005-06. Hence, ﬁls case was not consndered for appearing
in the Limited Departmental Competitive Examination for promotion to Sub

Divisional Engineer (Telecom) under 25% quota.

3.5 That the respondent authority after scrutiny of the applications
prepared a list of eligible candidates for appearing in the Limited Departmental

Competitive Examination and a list of non- eligible candidates for appearing in

the said examination. The sald list of eligible candldates was |ssued andq

circulated in its website vide letter dated 27.06.07 under “no. Rectt-»h
7.06.07

1/57/2007/28. Further a Ilst of non- ehglble candldates was also issued to all SSA
heads and units vide letter dated 27. 06 07 under no. Rectt.-1/57/2007/29 to
intimate the candidates. Accordlng‘ly, the appllcant was intimated about his

ineligibility to appear in the said examination.

3.6 - That the applicant made representatlon dated 26. 08 08 before the

Respondent no. 3 by h|gh||ght|ng his grievances. The appllcant thereafter was

candldature was rejected.

3.7 That the lists for eligible candidates and non-eligible candidates for

appearlng before the sa|d departmental examination ln fact was prepared as per

tHe Recrurtment Rules of Sub DIV|S|onaI Engmeer (Telecom),,2002 D)

’t--- e

3.8 That the elig_iﬁblejcﬁandidﬁa\tes who appeared in the said examination

and qualified on the basis of merit in the examination were promoted to the post
=3 e -3,

¢ —

of Sub Divisional Engineer (Telecom).

4. REPLY TO THE FACTS OF THE CASE:

replled by letter dated 05 11.08, by mentioning the reasons as to why his

Sorngna. 1T thonEmly
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4.1 That with regard to the statements made in paragraph 4.1 of the

application the humble answering respondent begs to offer no comment.

4.2 That with regard to the statements made in paragraphs 4.2 to 4.6
of the application the humble answering respondent begs to offer no comment

as they are matters of records. -

4.3 That with regard to the statements made in paragraph 4.7 of the
application the humble answering respondent begs to state that the BSNL
Corporate Office, New Delhi vide letter dated 16.04.07 under no. 2-
29/2005/Pers.-1I had intimated the crucial dates for reckoning three years of

regular service along with other guidelines which are mentioned below:

Vacancy year Eligible Candidates
2001-2002 Completed three years as on 01.07.01

- 2002-2003 Completed three years as on 01.07.02
2003-2004 Completed three years as on 01.07.03
2004-2005 Completed three years as on-01:07.04
2005-2006 Completed three years as on 01.07.05

The applicant, Shri S.N. Mishra, applied for the said departmental
examination for the vacancy year 2004-05 and 2005-06 by submitting his
application form showing his date of joining in the JTO cadre as 26.05.03. He
was, therefore, Ww since he had \/
not completed three years of continuous service in the grade of JTO as on the
crucial date of 01.07.05 for the vacancy year of 2004-05 and 2005-06. Hence,
he was declared ineligible to appear in the said departmental examination.

Copies of the letter dated 16.04.07 and
application form of the applicant dated
27.03.06 are annexed herewith aivd marked

as Annexure A and B respectively.

4.4 That with regard to the statements made in paragraph 4.8 of the
application the humble answering respondent begs to state that the applicant in
fact made communication to the department only after one year of declaration of \/

——

his ineligibility- for appearing in the examination.

In this connection it is stated that the list of eligible candidates
was issued on 27.06.07 under no. Rectt-1/57/2007/28 and further uploaded in
circle website. §Tm, the list of non-eligjble candidates was 'arléo issued to all
Secondary Switching Area (SSA) heads vide Iefter dated 27.06.07 under no.
under no. Rectt-1/57/2007/29 to inform the candidates undmontrol of the
SSA heads so as to give them the opportunity in a systematic mannér to bring
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into notice of the competent authority if any discrepancy is found by any S

1S Gk -‘.'".7‘.“', PRt

eligible/ineligible candidate for rectification of errors, if any, made in the lists.
The applicant was communicated to his rejection of candidature

pe—

vide letter dated 27.06.07 under no. Rectt-1/57/2007/29 but the applicant made
T——F ——

representation before the department only on 26.08.08J(Annexure 6 to Original

Rpplication) i.e, after more than one year of hﬁi.; knowledge of his ineligibility to v&

. [ )
appear in the examination.

Copies of the letters dated 27.06.07 under
nos.  Rectt-1/57/2007/28 and  Rectt-
1/57/2007/29 are annexed herewith and

marked as Annexure C and D respectively.

4 That with regard to the statements made in paragraphs 4.9 of the
- application the humble answering respondent begs to state that Sri S. Seshagiri

Rao and Sri W. Sareo, has completed three years of reqular service as JTO

and were declared eligible to appear in the Limited Departmental Completive
Examination for promotion to the grade of Sub-Divisional Engineer.

Further it is stated that the eligibility list and non-eligibility were
issued and circulated in the concerned offices vide letters dated 27.06.07 but the
applicant neither made any complaint that his junior had found place_in_the! \/
eliiibility list of candidateshe\brought it to the notice of the authorities.that
he is senior to the above officers. The applicant made his representation only

———

after jthe announcemen‘t—_a’ the result. The complaint, if any, of other officers

V'.'—"_—"'—-w
received earlier was acted upon by the authorities promptly.

4.6 That with regard to the statements made in paragraph 4.10 of the
application the humble answering respondent begs to offer no comment as they

are matters of records.

4.7 That with regard to the statements made in paragraphs 4.11 of
the application the humble answering respondent begs to state that in’ response
to the representation made by the applicant, the respondent authority replied
vide communication letter dated 05.11.08 '(Annexure 8 to' the Original
Application) by giving the reason of the rejection of the applicant’s candidature.
In the said reply it was specifically mentioned that the applicant did not
complete the requisite three years of regular service as on 01.07.05. Further
“mentioned that the list of candidates who were found not eligible t6 appear in
the examination was sent to all heads of SSA/unit for information for all
concerned ‘vide.office letter no. Rectt-1/57/2007/29 dated 27.06.07. But there
was no objection or appeal made by the applicant before commencement of the
examination. Hence, it was replied that in view of the above position there is no

scope on the part of the authority to give any remedy to the applicant after the

Comindre 1% %W

declaration of the result.
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4.8 That with regard to the statements made in paragraphs 4.12 of
the application the humble answering respondent begs to state that the reply to
his earlier representation in fact was appropriately answered by the authority by

giving the reasons thereof.

4.9 That with regard to the statements made in paragraphs 4.13 of
the application the humble answering respondent begs to state that the eligible
applicants who appeared and qualified in the Limited Departmental Competitive
Examination held on 15.07.07 were selected on the basis of merit and were

promoted to the post of Sub-Divisional Engineer (Telecom).

4.10 That the humble answering respondent denies the correctness of
the statement made in paragraph 4.14 of the application. It is stated that the
eligibility list/non-eligibility list in fact were prepared with due weightage of the
Recruitment Rules of Sub-Divisional Engineer (Telecom), 2002 published on
28.02.02.

In the Schedule annexed to the Rule, in Column No. 12 it is
provided to the post of Sub-Divisional Engineer from JTO (Telecom) by
promotion as follows:

“75% by Junior Telecom Officers (Telecom) with three yeasts

regular service in the grade. ‘

25% by Limited Departmental Competitive Examination from

amongst Junior Telecom Officers (Telecon;l) who have rendered

not less that Three (3) years regular service in the grade on 1

July of the year of Examination.” V

As per above Rule, the respondent authority prepared the list for
eligible candidates for appearing in the examination and a list of non-eligible
candidates for appearing the above examination. In the instant case the
applicant did not fulfill the eligibility criteria for being enlisted in the list of
eligible candidates. Hence, his case was not considered for being included in the

eligibility list for appearing in the examination.

4.11 That with regard to the statements made in paragraphs 4.15 of
the application the humble answering respondent begs to state that the
applicant got sufficient time for agitating any grievances before the competent
authority. The lists were circulated on 27.06.07 and the result of the
examination was announced on 08.07.08. For more than one year he slept oVer
the matter. Being a responsible officer the applicant should have approached
before the competent authority if he had any grievahces in appropriate time
when the matter was alive. Therefore, the statement of “sine qua non” in case of

respondent authority does not stand at all.

7’
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4.12 That with regard to the statements made in paragraphs 4.16 to
4.18 of the application the humble answering respondent reiterates and
reaffirms the statement made in paragraphs 4.5, 4.7 and 4.8 of this written

statement.

4.13 That with regard to the statements made in paragraphs 4.19 of
the application the humble answering respondent réspectfully submit that the
BSNL authority, with due procedure of law, prepared the eligibility "and non-
eligibility lists of the candidates for appearance before the Limited Departmental
Competitive Examination and, thereafter, conducted the examination and
prepared the select list amongst the eligible candidates on the basis of merit and
promotions to the posts of Sub-Divisional Engineers were made. In the entire
process, there is no violation of any rule and there is also no violation of any

Articles of the Constitution of India.

4.14 That the applicant has failed to make out a good case and there is
no merit at all in his case and the Original Applicant is, therefore, liable to be

dismissed.

LCentral Administrative Tribunal
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VERIFICATION

1, Sri Surendra Nath Chakravarty, S/o Late Taranath Chékravarty,
aged about 55 years, R/o Ulubari, Guwahati-7 in the district of Kamrup (M),
State of Assam, presently working as the Assistant Director Telecom (Legal),
0/0 the CGMT, BSNL, Assam Telecom Circle, Panbazar, Guwaahti-1 do hereby
verify that the statements made in paragraphs lfe.2. A damd Al
are true to my knowledge and belief, those made in paragraphs
a:1%3.:8, ..‘(.e&.’lq..‘i..’.()..ame( ..... +12...being matters of records of the case are true to
my information derived therefrom which I believe to be true and the rest are my
humble submission before this Hon’ble Tribunal. T have not suppressed any
material fact before the Hon’ble fribunal,

2N
And I sign this verification on this the ;25‘” day of August 2009 at

Guwahati.

:

J g Hoahs EnaTRy

! ] Pﬂ&ﬂﬂn

Guweahati Bench
e i

. ~
Central Adminisirative Tribumna gw NAA

il

SIGNATS@%E (Lega)

Ay 2009 Aﬂ’o,occ.m.‘:‘:_‘
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No.2-29/2005-Pers.| : ‘
DHARAT SANCHAR NIOAM LIMITED . 3 S
(A Quverhment of lidin nterprise : {
CORPORATE OFFICE ; _ o
FERSONNIEL ) BECTION ‘ :

Poaete, sontenan Hoage, 148, Rarakinimba Roud, Hew el b

|
april 16,2007 i
}

41 el of Telecom Cireles )

Al Heads of Talecomn Projucts ; . ) I
Al Heads of Telpoom Replomns e s—— ‘
Al T leada ol Adiministrntive Ut ’ ’ .o :
Sunechare Migiun Limnited ] :

Pitvarat

Sabgeot o i.->a:p:\.\"i'1 Geptal Comprtipe Exuimnitiuie 1o b held o i
N1 h. 2007 for promenon trom  JTOIT) 16 SDE(T) grade - f
'-“\:u".‘{;r:\\iwr. thaerent ' '

’ Pleane toler T Vs othee better Bo, 5.4 [2005-1 dnted 11.4.2007

G e tae tastodnte for receipt of applicution form for Limited i \

et Cnmpetiive Bxumination for promwotion 1o Sl')_l:“,('l‘) gride . “ )

I oty ectentted uptn 007, . }‘ ' n

. E . £

aud by various Cireley vegvding computition ' o ;

{roubis bave been Fiad
¥ cundition with reference
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. ' - . 1 . B "o Y
artmental competitve Examination L
10, 2007, T ;
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The following Slarifications are bereby given in this regard. _
: . oo . o
Lo e no g £ S e T e S ) . ) e !
‘5 RIPASTY ‘_'_l)m\‘h.!:; i ;;_X (A,lga‘n()«;:m !.1..\..\.‘55.‘:5.‘.“ i ) i . v

i What | §%  the yas per Celumn i Tof ecruitment Rules N L :
‘ b congcial ddate for aied note below it the candidide applying |- A
! reckomnyg 4 e the Examination shiould have completed RO :

Cyuars regalar iheee yeaes of regular service in the gridé v
ERURRTT for 1 JTOM)  as on the Tst July uf the year 1o - :
vncaney | which the vncum‘:)r.,pm'luims, ng unders '\ ' :

peneh
i _\'l“.ut' .
Vieeney Ve Blible Sawdilind s o

apol-u2 s Completed 3 yrs as on | .7.2001. . "ot

ahiyy 03 Completed 3 yrs as on {.7.2000 : ! {
C N300 Completed 3 yes ay pn_1.7.2003 ‘ ‘ :

i
X P20 05 Completed B yrs s on T™7.2004 :
o puons on Completed 4 aon 17,2008 1

Cb et the boAan per G P O, e, 1403475781 b
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N , s ASIAHSDE 3 VES
TTRAJIB K. EAAMAL REEE AStAISDE = YE3 ¢ vE
T [WMRS. NIV BARUAR T U sTE ASISDE-2007/033 =35 YES ‘23
% |oiLiP GHosH B JTC ASLUSDE-2027/008 1 YES- YES | YZ5
T 7 MRINMOY ZHUYAN i sz fizig! ASIAISDE-2607/037 - YES ¢ YES i YES | YES i
TTTZ |DULAL CHANDRA AT EPER | 2Sii/SDE-2001/008 | YES . YES © YES | YES .
& |MRS. LULU NANDI ! [ SDE | | ZSiASDE2307/008 | YES | YES YES | YES | .
710 |PULAKESH DERA | JTO 1238 ASTAISDE-2857/01C vES i YES “YES | YES | e N .
31 |PRAMOD KUMAR PATHAN I SBE | | ASIISDE-2207/011 YES | YES ! .YES | YES - Central Adivinimtrm
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755 . [UTPAL KUHAR SARLL [T SD= | 1222| GSNow-82 | ASM/SDE mis | YES | YES YZES | YES | YES | A j
77 |MD. AKHTAR HUSSAT | SDZ :-zz)] S-Now-zZ | ASRUSEE 34 | YES i YES VZEZT + YSES | YES :
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T 23 - |RAJESH :mr'nm;;':::« i SCE | i ASM/SDE-I307/025 VES 1 VYES ' YIS | YES | VES |
T 23 [SHIBAJYOTLD I sne | ASM/SDE-2007/025 | YES 1 VES TTvEs 4 YES | YES !
T 27 |RABINDR r\um-mm'-;\ i SO= . ASM/SDE-C207/027 | YES | YES T ' YZS | YES
25 |LADU KISHORE PADHIARY | sD= 11-Now-83 ASKUSDE-3007/028 YES | YES YES | YES i
T 23 [PANKAJ KUMAR TALUKDAR 15-Dac-€3 ASHISDE:2007/028 YES | YES | YI& | YES YES | .
T 36 |BRAJEN KR SARMA 15-D=¢-G3 ASMISDE-2007/030 YES | T VT3 | YES YES ;
31 |HITESH CHANDRA KALITA = - 15-Dec-G3 ASMISDE-2007/031 |- YES T ovyEs | YES YES /’
1 32 [RAJKUMARNATH - - - - = 16-Dec93- | ASRUSDE:2007/032 YES .. YEs. | YES | 'YES
7 33 ¢ |SANJIBCHAKRASORTY — - 1 16-Den-93- | ~ASKSDE203HI3 YES. . YES YES. |- YES _ :
T 3e |RANJITKOMAR BASUMATAR: ] TEAw004 | ASHMISDS2007/034 | YES YEE | YES YES. - , =
T2 [HIRENDRA NATH MITRA ; TJubse | ASM/SDE-T@IW03S I YES | vz { YES | YES ! -
25 |RABIN CHOWDHURY : 594 | ASIA/SDE-13077038 sy VES “ZT i YES ! YES K
TUET |FIRQOZARSTAR KHAN 15-Aupedd | - ASMISDE-I0072371 - YIS L vE2 ! YES | YES :
33~ JARIIT ROYPRADHANT ™" - T-Dac-24 | ASMISDE-I007/C33 ~t YES 'E3 VIS YES | YZ3 .,
39- . JMUKUTAR RAHMAR 10Dec 8% - |- ASMISDEDRSTI02, 1., YES t YES vES ¢ YES 5 ;
. T 20 ~RAS PRADIR CHAKRABCS ™ 20.Dsc-0%- | ASKUSDIREGSE | YES YES YZ8 YES Yes 7 i i -
| Zren BIDYUTBIASH SARKE 23D=c-5%. |~ ASKISBEIASINS b NES YES i P -
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LHDAYS

.8 = I
Eiigibie Tor t. o YGEr
Ty B {2804-C2 | 2002-03 z'u.sz-sﬂ 1, 2004- oJ: 2005054
. YES j- YES- ' | .vEST,
KRG} YES | ES_| YIS
' - ; Lo ¢ YES i vEs | yes
'———S‘:"ﬁ’:‘s“ S S { i =.200TICEE vZs f YES | YES VES | YES - P B
Hu,\ rEYord . CUTD 1884 [ iStusDE-2097/0:1 : YES | YES YZS | Y5 | YES ' - T ’
~m‘«w RNATE AT v 3584 TSmiuDE.Zo07/0s: | YES | YES YES | VYES VT " ‘"“"%‘ﬁ’ﬂ?@’ﬁ@”w v"‘“?lT("r
A |SWAPHALL KALITA [ JTO 11884 ¥ LoganE-2007/525 1 YES 1 YES YES YES YES - - !
,/ 95 |DRIRAJ TALUKDAR T J7C 11994] 7-3e0-98 TSmiSDE-2007/0%: < YES | YES VES YES. YES i}
757 [BANANIPHUKAN i = =S es:] 7oeoes | ASMiSDE20070s7wv ves | YES | YES | YES | YER - ]
N 93 |SARNALI BARPA | JTO ;1994] 7-S2p0-C8 ASKISDE-2097IC2E | vES | YES vzs | YES YES: — !
TTga  [FAANAS CHAKRAZOATY 70 11994 7-520-98 |  ASBUSDE-2007/0¢E v=S .} YES YES -| YES YES« ‘ ! ' :
100 - JARUNA CHETIA [ JTO :1984] i-Se0-88 SMISDE-20077309 | YES-| YES YES YES |- YES .| - T Guwahati Bench *
. | 101 |PALLAB DEKA ©JTO 11984 782008 ISRUSDE.20677101 | YES..| YES | YES® | VESo | YES: - L i ARID TS
- 102 |BABITA BARUAH [ 70 t1¢84] 7-Sco-98 ASHLYSDE20871362 | YES- | . YES® =5 £S5~ | - YES: fom- 1= =
- [ 105 [SARANGAPANI GTE o i 70 11884 13-Nov-G8 ASMSDE-2067/3C: | NO | YES YES YES: |.  YES -}~ E:,G,JLC fot 01-02 ve.rt. s, ;unoratsuo« — '
'__' 104 [MMRINAY TALUKCAR T JTC f1ees] 13-Jen-S€ | ASKUSDE-20877i0+ | NO | YES- yss | Y=S YES. L. Elghiz.dor 01-02 will nis'junior at SE105 |~
105 |SHASKAR RASHA TGOS tices| 192000 | ASMISDE-2037/303 | MO | NO YES | YES YES~ | Elomie for 62-03 wrmmxor atsSrios
. 105 |JAGEN CHANDRA VEIZT: 7o ,1985] ioneyC3 | ASMISDE-2097/105 < YES | YES Y=S -] YES YES - .
-+ - [ 107 [MRS. ANJALI SARK~~ IO 11895 is-Jun-00 | ASMUSDE-2087/107 & HNO NO ), v=s | YES YES Eficitia ior 02-03.w.L.L nis junior at SL.103 ,\
.| 105 |MANABENDRA C=Y i JTC 11995f %-Jun-00 - A"SBMSDE-ZO&’IV“: | NO NO ‘| YES YES YES | Engiie for 62-03-w.r.L his junior at:SL 103 b
{7706 |DEBIPRASAD BHAT ~ATHARIES | JTO (1898| 22-Jun-98 ASMISDE-2007/368 | YES i YES YES YZS ‘| -YES: : .
110 |PARTHA SARATHI BS [ JTO 11933] Z21-Dec-98 :AblnlSDE-ZﬁO?‘io | NO YES YES YES | YES: L S
HIEEE AKSHAYA KUMAR CAS [ JTO t1988| i5-Jun-00 ASM/SDE2067H 11 Jw NO . NO YES YES. YES~ | Eaam.aur.a.m wrthts;um%a!,SL 122
[ 112 [MRS mCusuMml LARIRL GHOSH | JTO §1895] i%Jun-00° smisSpEzoo7iit2 | NOTTTNO YES YES |- YES. | Elcible forliz-03 wrthisjuniorat.SE122
;:f 113 IRAMANUJ DEY PURKAYASTHA | JTOo b1essl 15Jun-00 T eSIArSDE20GTI 3. 43 (NO~ | 2. NO . YES YES~ |- YES- |- Efgmisdon(2-03 w.rt his. junior:at St 122.
[T {1z |PRIYA RANJAN CHANCA | JTO 118853| 8-J4un-00 ASMISDE-2007514 1 NO” |~ NO Y=S YES. |- YES: |, .Eficklenics02-03-wertrhisjunior: at.Sim12zz
. [ 535 JUTPAL GOSWALL i JTO t1essf :3-Jun-00 ASNISDE-20077355 | NO NO Y=s | YES YES -] Efgisle far.62-03 w.r.i hisjunior at su?v
- [ 115 |GIRINDRA NATHEAL. A [ JTO {1855 %-Jun-C0 ASNMISDE-20871118 & NO NO =3 . YE <~ YES. Eligiole {or. 02-03 w.r.t.his junior-at SL.i2
SUBHASH CHANDRA ROY | 3TD. 1895] i&Jun-00 |- ASMSSRE-28071117 NO NO 'ES. YES: 1. Elicioiedor 62-03 var.L his junior at St
DIPAK . DUTTA JTO™ 13| 18-Jun-00 |- %SMJSBc-zﬂﬁFﬁ-.S - -NO- T NO: o YES™| . YES s ;uEvligfn?azim;&Z—Q&g«';'r.l_'r_ms:juniar;aL;SL, 122,
KAMAL BORC SOZ 11998] 15-Jun-00 |- "ASMISDE2037/41° -NO NO: YES: |. YES# |« Ehgiieifor;02:03 yert hissjunior: atSriz2” [}
PRABIN-KUMAR SAIKIA™~. JTO 11996] 15Jun-00. | = ASNISDE2087/120 NO- NO VES, | SYESZu|t cEhgitieion0Z-03 . hisjunion at-SLE 51222 |.
T IDWIPENSARMA—- ———— ———+ JTO.41885] 15-Nav-00s+] SiSDER0ATAZE. | NOL | —NO - YESk |<4YESIR r;iElx:mL«xor.&lM WJ.I..msm)umcr—at»SLl 27 |
{PRATULSHARMA Pt\:euu‘ , IO L1527 | 21-05c-985)i. TASKESDE200674122° | * "NO- BYES' . |- -YESA| = YESE [SRYESER|r-s - - .
JARUP KUMARDEY T 7O 11657 :2i-D2c-98 | ASKUSDESNIIAZS. 1% NO* YES. TYESS |[SRYESERE- L W wadw . : : gt
[AIRS.NISEDITA ROV i 270 § 1887 *3-Jun-00 ASIAMSDER263i27s | NO | - NO. TYES™ |TYESEY sEiiphis 10&03—04Ae:tt_.ms4umormt,81_m N i
DILIRIDESNATH T JTC 1887l T-Jun-GC TSwUSDE2007H2: 1 NO | NO |- vES5-. | "YES#4:|: Eligidle o-for, 02-03 v hisquniorat:SEISE | |
" |SUDEER DUTTA [ UTD o 1887 -en00 “SMISBEIRES ¢ NO L NO- i YE3. |- YES- .-: Eligiole for G2-03 vv.£.1.0is punior: 2L SL13T ; |
27 | DIPAK RUMAR KALG = | T R1387 ) teJun-00 ASIUSBEIZOINTT | NOL | NO i YES. T Eligibts 107 02-03 .\l L pis juniorab SLESY | :
i ISHBRATAKUMARDIY | JTO™EISEF - 13 lyn-08- ASHISBERFERAMZE |, MO CNO- vyss | YES: |- -«Ehamie,lar;ﬁzaﬂ.‘i,w rLnisjunioratSEREE ‘
5. |ANIESAKIA T TD et conuns00: - AREESDEL IR TS TTTTNOT PR T V= T i b L Efialeion02-03:mi . LIS ;umor‘a“&.]i)*
TARUNCHANDRA S <:\Fz.,;m. ST =] ~'«sw5&=m’:4"r T OYESE- | VIS A YESE |4 .
X ] o : Lo ‘*:YES@@;‘_"
pemgvtnetn




Eligible {or the year i
ST 2002-02 ] 200302 1304-05y ZIIEGS i
2 T ves 3
A YES > I
i3 : YET . -NE3
' 23 e YES | 30t
23 i . no YES ! OYES |
] 5-f 3 e] YES | YIS | i
A39 |AJIT BRATIACHARIE : 5 _,"AISD—- 2067133 | KD YES | YE3 | : :
) /120 |BRAJE Nr\nr\nll N 16-AL ASIASDE-20071440 | B3O YES | YZ3 | :
/ 71 |PRADIP CH. SARMAN pJT 16-4 ASIAISDE-20071141 N0 YES | YZ3 {.. } ¢ i ;
[ 142 [MD. SAMSUL HOQUE boJT 30-ov ASRISDE-2007/142 NO VES | VIS § Eigioie jor 0293 wrl his junior 2t SL 130 | ;’
7123 MRS, JAYA MAZURDAS | JT0 -20-De ASH/SDE-20074143 NO YES | VES | Eugie for 02-03w.il nis junior &1 SL 130 | :
744 IWMINTU KUMAR BORA PoJTC i iER TG ASMUSDE-2007/444 - | MO ! YES | YES | - Efigileior 02-03wrl: his junior 21 SL 120 | ;
{125 [MANIK CHANDRA DERS TTITC 1 -ge3| 10-Juil) i ASHISDE-20 gornias | NO YES | VES | Ehgols for 02:03 virt, his junicrat SL 150 |
{345 |RUPAK MEZOH! TS0 T38| 10-ui) . ASMISDE-2007/i49 e VES | VYES | Engible for 0203 wrt his junior at SL 182 |
S P JiC 3 T ASMISDE-2007/147 | NC ¢ YES | VYZ3 |- Eligibiz for 02-03 w.r.i. his-junior &t St 180
. 1148 T 3 - ASMISDE-2007/148 I NG YZS b OYESS b Z7or 02-03 ve.r.t. his junior 2t SL ]
] 148 ENECIINEEEEY| - ASMISDE-20071443 | NC VeS| Vi3 | Ekgiis for 0203 vi.r his junior zt SL 1
-] 150 |SATRAJT DHAR i J7C b nze3| = ASMISDE-2007/150 | HO 1 YES | VYIS | E., ool for 02-03 wir.t. his junior 2t SL !
z 151 |NAZRUL ISLAK T JTC i =231 T ASM/SDE-2007/151 d4¥ RO ! YES | Y=S | Eigile for 0203 w.rt his junior 21 SL 132 |
152 R»\Jm\t KUMAR DEKA | JTO 1 1=8] - ASMISDE-2097/152 NO VES | Y=S { Esgblaior 0203 w.r.tnis junior av SL 10 |
i 153 |KADAM ALL r\hnu__.D i J50 i i==3] I ASMISDE-2007/153° NO YES | Y=S | Eﬁgible'_?orOZ-Ol', vr.rt- his-junior 2t SL 130 | i
. 154 lnY PRAKASH SHARRA . JTC i 18 i~ ASKMISDE-2007154 4/ B YES | Y=3 | ~Yor 02-03 w.r.this junior 2t SL 152§ i
7155 |NIPA KUMAR BEZBARTTAT U701 28| 10-Juirt0 |- ASMISDE-20011155 - NO | YES | vE5 | - Eligiote {00203 wirt: his-junior 21 SL 135§
T 155 [l SAIRA J7C 1 w58 10-Jurtn {1 ASMISDE-20077158 NO YES | v=s | Ewgibkfor 0203 wiritrhis ;unxor zrSL s : 4
c lI 157 [NIPU RANTA NATH JTC 1 EE3) 10-Muidll - ASHafSDE-20071157 NO ¢ YES !} Y=S | Eiigiste or 02-03 w.rt. his junior &2 SL 12C | !
: £~ 153 [SUSHIL KUMAR SARMA QT 4 tFE3 10-dued ASMISDE-:ONHSS O YES | VYIS | Efkgile for 02:¢3 w.r.t-his junior 2t St :
I [ =152 |SANKAR DAS [ JTO [ 1:8]| 25Auell ! ASHWYSDE- 2007158 NO NO NO 7O | MO | Eligidl2 for 0508 vart his junicr 21 SL 155
v “160 [PARAMESWAR BASUMATARY [ JTC | ¥885| 18-AueEs 1- Aswsoazoemso NO | YES YES : YES | YES }- : C {
- 2161 |KAMESWAR DAS | 470 11929  1-Jukld ASN/SDE-2007f161- NO | NO. YES | YES YES. |~ o i
T 162 |CHAKRADHAR SARMA JTO ] i529]  1-JurDd - - ASMISDE:2007/162 NO | NO YES | YES YES ./ ] .
53 |DIPAKDEB 7o 19| 1Juidd |- ASMISDE-20071183- 1 NO [ No- | YES | YES YES. - . & v
6% |AMBAVABUTIA. - . o | JTO 1358 TulCB ASIMISDE200164% | NO. NO= YES | YES | YESs | — e - N
165 |ANANTA KUMARHAZARIKA ' boaT 1229 1-Jut0l - ASWSDE-zcmmes NO NO vy=8 4+ YES- YES - R Rl T : &
165 |MD. JAHAR ALl ~ - [ . 410 biz=e) el i ASTAISDE-2007/185 -1- NO NO "YES YES | YES PR iT -Wv *tﬁuﬁm N
167 |GOSINDA GHANDRA S<ani> | o T3l i0Jull | ASMISDE-2007187 | NO NO | -ves : ves ¢ ves | WHM'{% R ra 0] -
163, [JAGANNATHRAKATH | S 1 1Z=3]  10-Juitd - ASH/SDE-2002088 i wo NO. =S YES i YIS i g ’
C~ i 168 TISABI-RARKALIA ' To iEEg) 10ueld ASIMISDE-20071582 (  NO NO. YES YES : YE3 ¢ :
- i 170 _IRANJIT'SARMA - 30 i T10Jut0l 0 ‘AS‘&‘-‘&;’SBELQBQHW&.J NO N.o. YZS YES ! YES } T gy 3
71 |SATYENRUMARISARAS | J7C wEes| ‘GJQ»C"”" T ASMISOE 2007171 Ti..vcS. i YEs i YES - ]
72 {PRADIP.KUMARTGA! : 1 1 ASIAISDER00GRNRAZ vzs @ ves '@ v=5 | i o
SADEMRNUIS RS i T ASTASDER0ETSL | VIS - YES | YES. i Ls'U\“J'dnat. Bennh
EOHIBEHANTRA D - . 70 ASPSDESZDITHTE NG TS, VeSS 4y YESTIE g
CYNIDCABDUGAZES: V ASRUSTIE20GTAZ - N0 Y= T oVES. I TYESS 3
AMIYA KR SARKA- T ASEUSDEZObINTET | NC YeEs- | YES, }pYESx : g

Nﬁ?‘::f‘v




P A o TS T DREERNI 25
1 = Eligible for the ycar I RS
TE371-021 253703 1 307464, 2004-05 | 2065.051 N
T no- | D ENERE
Y S L Vi
73 o1 ho s T
£ T o 1 no 1 YES S i L
Y ARunTy z. | nO | N0 i YE3 1 s | i
/ r/:"ﬁT) A =2 1 1o | NO- | YES ¢ 3
7352 IANIL KURAR DAS 23 ] KO | RO | YES i YES
TR IMANORANS 22| nO | KO | YES i YES |
[ 183 [SAIFUDOM ~ 55 ] NO |- NO | YES | YES ‘ !
385 IMABAJYCTI SARUAH 786 | O | NO | YES j YZ=S |
[ i&7 |RITESH CHOUDHURY T ASIAISDE-2007/187 < HNO | KO | YES | YES
H TCHABIN CHANDRA DAS | ASIUSDE-2007/1€8 o) TNO | YES | YES Contrai A etrative Trikunal
: :s;— ZKA ~SHISDE-20G7/163 RO ND | YES | YES N
e =SI4/SDE-2007/180 MO 10 | YES | YES SCAMINALRER N ]
.2 a1 | NO NO | NO t YE
©oEs 2 1 no | Ho 1 no ! MO R Coq
: = - e3 | M | NO ; NC HO | < R
i [LAKSHLIAN SUTRADHAR: ; .w..usomzoon*.s; 10 | NO i NO | NO- Y3
s |S.—\UhlS-. 3ASU LAISDE-2007/195 NO | NO NO | NO YES | ~ . e gm N
[ T765 [MMANAS RANJAN PRADHAM - - T E-i4a: A ...lso»--zomngs i NO | NO NG | NO = Guwangd ovTIoh
7187 [PANKAJ KUMAR SHARMA T A0z | ASMISDE-2007/187 - NO NO | NO | NO YES | Tdigict =<[duio
T 368 JMAYANMONI GOGO TAeC? 1 ASMISDE-2007H83 | MO NO | NO | NO Y:g
= 2G2  |K. SRINIVASA RAC s TzApe02 | ASMISDE-2007/1%8 i NO | NO | HO | NO | YES
Too IYZDU RAM SUDHEER - ‘3—;\3:-02' T ZSIAISDE-2007200~7 HO NOo 1 MO 1 NO YES |
mm il VENKATSSWAR RaC T ASM/SDE-2007/201 NIF HO NO | wnC | NO YES
Too P YELLAMANDAIAH s - SM/SDE-2007/202 J MO | NO [ HC | NO | YzS
205 |SARIHADOU SESHAGIRIRAC - TSSD=-20077203 | MO | NO i NO 1 NO Y3 -
204 {SH EEU\S"I"\"“ SARKAR TJulG2 | ASKISDE:2007/204 NO NO | NO | NO YES , :
- 205 |ZAMIR ARMED KHAN L DL 60 =Dec-0 | ASHISDE-2007/205 NO NO 1 .NO NO w1 Cuciole jor 0508 w.L.L his.junior at SL 203 .
~<1 205 |PRABA JYOTI BRAHMA - itaar02 | ASIISDE-2007/206 NO NO NO | NO YES | /
207 _tJAYANTA KUMAR Dgs - TIA5702 1 ASMISDEI2007/207 '+ NO. NO | NO NO ves
| _z0s [BOBBILI JAGADEESH - “Apra2 | ASMISDE-2007/2033477 NO--|- NO.-~{-. NO NO— |~ YES -
~37 205 HNAREN-SUTRADHAR - 1 . L AD-G2 | ASMISDE:S2007520¢ CNO- NO | RO NO YES - N IPED U
TTZ10  ISWAPAN KUMAR SARKAR TTAorl: | ASMISDE-20071210_| NO" | - NO NO | NO YIi N
=11 . IASHRAF KAMAL TouCo . ASMUSDENZROIZNY NO | NC | HO ! ND iovyas §
o WWARYAD SAREC Tue. . ASM/SDE-2007i2:2T NO_ 1 NO | NC No ¢ i
ST iPRASADA RAD THAMMALL » fegull TSMISDE200T213 | NO t NO f NG ¢ N RS ;
.. T2 IGOURI SANKAR BORA - JT Toois . ASMSDE.200721% | NO i NO NO. ¢ NO | YE:
- 215 |SAURAV SARGOHAIN t*vm"..-cm* TiToAs - AGMISDEI00ZAS. ko MO i NO: NG 1 NO | fE3
. T IiE - |JEEVENDRAPRATAP SINGT - .rr‘o ..csu 2.unll, “swsnsznn:ma NO E i ONO ~e - .
B Rsa\.w.smsn i TASIAMSREDOATILL . jwr HO ] ) {
j ;:z-samz.;:;?- T : “S&BSHEEM1M#&MB§:*: SR MO | o :
H L ARUBIYOTYS TRGMISTEIONTIAT. | - WORr oLl NO - ;.",‘Y':" ‘
FSUMARTA NAN omuwvas*r = T ASUSTETEIRN | 8O nNQ | YES
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) OF CANDIDATES FOUND NOT ELIGIBLE TO /PPL‘/\ N ﬂll‘ LDCE FOR PROMO]IUH 1o ;I: ’
‘ * GRADE OF SDI’ (1) TO B2 HrLD ON 15.7.2007 (SUND/\Y) :

z‘/E)ef .

““ /| SLNO RO NAME - DESGN UNIT/SSA

My A 1| TUSHAR AGARWAT Jto |CGMTIGH |
T2 2{JYOTISH BAISHYA J10_ - jCTSD/GH |
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Sri Sunil Mishra
R},(.};" SN J\M-‘bﬁ? Das e Applicant
© AV Versus
ﬁ SUE (O The Bharat Sanchar Nigam Limited & Ors.
' ' i, Respondents
. AND
IN THE MATTER OF

An Affidavit to clarify certain aspects of
facts which cropped up at the time of
hearing of the above mentioned Original

Application on 12.01.2010.

AFFIDAVIT

I, Sri Prakash Singh, aged about 35 years son of Ram Bikash Singh,
presently working as Junior Telecom Officer (OCB), BSNL, Jorhat, resident of
Qtr. No. 8, Type — III (New Block), Lichubari Telecom Colony, Lichubari in

the district of Jorhat, Assam, do hereby solemnly affirm and state as follows:

1. That I am the applicant in the Original Application No. 27/
2009; the facts, issues involved, griévances raised and reliefs claimed in the
present Original Application is one and same as that involved in the Original
Application No. 27 of 2009 filed.by me and therefore I am conversant with the
facts and circumstances of the case. The applicant of the present Original

Application is presently posted at New Delhi in the Business Enterprise
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Section, BSNL and has duly authorized me to swear this affidavit on his behalf

and as such I am competent to swear this Affidavit.

2. That the deponent states that the applicant had approached
this Hon’ble Tribunal by way of filing the above mentioned Original
Application raising a grievance against the arbitrary and illegal action on the
part of the respondent authorities in not permitting him to appear in the
Limited Departmental Competitive Examination held for promotibn of the
Junior Telecom Officer’s to the post of Sub-Divisional Engineer for vacancies
pertaining to the year 2005-06 on the ground of having not fulfilled the

eligibility criteria for appearing in the said examination.

3. That the deponent states that the above mentioned driginal
Application was taken up for hearing on 12.01.10 and on the said date certain
queries were raised by this Hon’ble Tribunal as regards the factual aspects of
the matter and directed the applicant vide the order dated 12.01.10 to file an
affidavit clarifying the said factual aspects. In terms of the order dated
12.01.10 the deponent begs to lay before your Honour the said factual aspects

in the form of the present affidavit.

4, That the deponent states that the list dated 26.07.07 of the
ineligible and eligible candidates were prepared by the respondent authorities
after complying with the provisions of Column — 12 and Note — 5 of the
Recruitment Rules of 2002. Further, the training period spent by an incumbent
Junior Telecom Officer was also counted towards computing the eligibility
criteria of having rendered three years of service in the grade of Junior
Telecom Officer. The applicant had no role to play in the short-listing of
candidates found ineligible and eligible to appear in the Limited Departmental
Competitive Examination held by the respondent authorities. The applicant had
no reasons to doubt the process of short listing of candidates when the highest
authorities. in the corporation carried out such exercise. It is pertinent to
mention here that the authorities of the BSNL have prepared no seniority list of
the incumbents in the cadre of Junior Telecom Officer on the date of filing of

the Original Application before this Hon’ble Tribunal.
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S. That the deponent states that seniority in the cadre of Junior

Telecom Officer is determined on the basis of the marks secured by an
incumbent in the Orientation Training/ Phase — I training imparted to the newly
recruited Junior Telecom Officer. The Junior Telecom Officers namely Sri
Sarihaddu Seshagirirao, Assam Circle and Sri Waryao Sareo, Assam Circle
who are junior to the applicant owing to securing lesser marks in the above
mentioned training were allowed to appear in the Limited Departmental
Competitive Examination held for the purpose of promotioﬁ of the Junior
Telecom Officers to the grade of Sub-Divisional Engineers. Consequently, in
terms of Column — 12 and Note — 5 of the Recruitment Rules of 2002, the
applicant also became eligible to appear in the said Limited Departmental
Competitive Examination, but due to the fault committed in short listing of the
incumbent Junior Telecom Officers, the applicant was debarred from appearing

in the above mentioned Examination.

6. That the deponent states that the fact that the above
mentioned juniors of the applicant had secured lesser marks in the Orientation
Training/ Phase — I training was not known to the applicant. The applicant and
the above mentioned juniors had completed their Phase — I training in different
batches and at different times. Had the respondent authorities prepared a
seniority list of the incumbents in the cadre of Junior Telecom Officer, the
app%icant could have known about his seniority position in the cadre of Junior
Telecom Officer vis-a-vis the above mentioned juniors namely, Sri Sarihaddu
Seshagirirao and Sri Waryao Sareo. The respondent authorities having not

prepared the seniority list of the incumbents in the cadre of Junior Telecom

- Officer, the applicant could not have known at the time of publishing the list of

eligible and ineligible Junior Telecom Officers on 26.07.07, his seniority
position vis-a-vis the above mentioned persons let alone the marks obtained by
the said persons in the Phase — I training. As such, no fault can be attfibuted to
the applicant for approaching the respondent aﬁthorities for amelioration of his

grievances after the Limited Departmental Competitive Examination was over.

7. That this affidavit has been filed to bring on record the facts

narrated herein above.




8.. | That this afﬁdaivit has been filed bonafide for securing the

ends of justice.

9. That the statements made in this affidavit in paragraphs ‘

_4/, 2, A, <y 6 % 8 ‘ " are true to my knowledge,

e

those made in paragraph —

being matter of records are true to my information derived there from and the

rests are my humble submission before this Hon’ble Court.

And, I sign this affidavit on this the 18" day of January, 2010 at

Guwahati.
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